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THE BUDGET  (RAILWAYS), 1984-85 —
contd. 

SHRI GHULAM RASOOL MATTO 
(Jammu and Kashmir): Mr. Deputy 
Chairman, Sir, I have read the speech of the 
Railway Minister and on page 19, paragraph 
26.17 says; 

''Railways have been described as the 
life-line of the nation. Our strategy, in 
short, will be aimed at making this life-line 
stronger, safer, securer and speedier so as 
to render more satisfying service to the 
community." 

So this is what the Railway Minister has said.   
Shall I continue? 

MR. DEPUTY CHAIRMAN: Please go, 
on. You will have 10 minutes. Finish In 10 
minutes. 

SHRI GHULAM RASOOL MATTO: No, 
15 minutes. 

MR. DEPUTY CHAIRMAN: Your party 
has got 33 minutes and there are five 
speakers. 

SHRI GHULAM RASOOL MATTO: AH 
right. 

SHRI LAL K. ADVANI (Madhya 
Pradesh): Let him continue after lunch.    Let 
him  start now. 

MR. DEPUTY CHAIRMAN: He had 
already started.    All right, 

The House  then   adjourned for   
lunch   at   fifty-eight   mi-nuts'      
past     twelve of     the cltck. 

The House reassembled after lunch at five 
minutes past two of the clock. The Vice-
Chairman |Dr. (Shiimati) Najma Heptnlla] in 
the Chair. 

THE        VICE-CHAIRMAN [DR. 
(SHRIMATI) NAJMA HEPTULLA]: Shri 
Gfaulam Rasocd Matto. may continue  his 
speech 

SHRI GHULAM RASOOL MATTO: 
Madam, Vice-Chairman, Shri A. B. A. Ghani 
Khan Choudhury, in his speech had made the 
following observation in his speech on page 
19, paragraph 26.17. And I quote: 

Railways have been described as the 
life-line of the nation. Our strategy, in 
short, will be aimed at making this life-line 
stronger, safer, securer and speedier so as 
to render more satisfying service to the 
community. 

I would like to know whether we all, 
including the Government and the opposition 
and the people at large, really contributing 
their mite to make the railways really a life-
line. Whether we are doing it or not doing 
that, we have to go to the health of the 
Railways. In connection with the health of the 
Railways, I have certain observations to make 
which will reveal the present state of affairs 
of the railways. The original idea as men-
tioned by the Railway Minister again on page 
8 is that the Sixth Plan was a rehabilitation 
plan. In other words the amount spent so far 
has been on rehabilitation and that has always 
been the strategy. No effort has been made to 
see that we catch up with the developed 
nations of (he world. With regard to the 
health of the railways.... 

THE     VICE-CHAIRMAN [DR. 
(SHRIMATI) NAJMA HEPTULLA]: You 
are talking^ of the health of the Railways. 
The Health Minister is here. You  can go 
ahead. 

SHRI GHULAM RASOOL MATTO: I 
will give some figures. According to (he 
Explanatory Memorandum given by the 
Railway Ministry, passenger traffic in the 
year 1950-51 was 412,000 for the suburban 
and 872,000 for the non-suburban railways. 
Today the position is that the suburban 1 
raffle of passengers is 2,029,000 and that of 
the non-suburban sector is l.fi26,009. This 
means that on the suburban sector alone, there 
has been an la-crease of 400 per cent and on 
the non-suburban  Sector    there has  been 
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a» increase of 100 per cent. This is the load 
on the railways. And what is the 
achievement? 

In route-kilometers the position in 195t-51 
was 53,596 kms and today it :s 61,385 kms. 
Thus there is a nominal increase of 11  per 
cent. 

With regard to the rolling stock. the 
number of locomotives, including steam, 
diesel and electric, was 8,209 in 1950-51 and 
today it is 10,087. It means that there is an 
increase of 10 per cent only. On the one hand, 
you have found that there is an increase of 
400 per cent in the suburban passenger traffic, 
on the other hand, the infrastructure increase 
is only 10 per cent. You can yourself 
understand the  position.   Madam,   Vice-
Chairman. 

The position at present is that 6000 km 
railway track is not fit and requires 
replacement. Twenty thousand kilometres 
require immediate re-p]-'.cement. Twenty per 
cent of coaches are over-aged and 65,000 
wagons are unfit and require immediate re-
placement. Twenty per cent of operating 
signals and points are also overdue for 
overhauling. The number of over-aged and 
weak bridges has increased to 3500 during 
the last ten years. This is the state o,f affairs 
of the Railways at present. 

During the year under review, there has 
been an anticipated revenue deficit as against 
budget estimate of Rs. 5174 crores. The 
revised estimates are Rs. 5024 crores: that 
means, a decrease of Rs. 147 crores. So this is 
the state of affairs of the Railways. The 
dividend as envisaged in the Budget estimates 
was Rs. 438 crores, whereas in the revised 
estimates only . Rs. 311 has been provided. 
This means that in the current dividends also 
there is a shortfall of Rs. 126 crores. There is a 
total deficit of Rs. 152 crores  during  the  
year. 

Taking all these factors into consideration, 
I would like to know from the hon. Minister, 
if this is the state of affairs of the Railways, 
how is he going to rectify the situation. 

Now, again on page 8, col. 7.6 he States 
that some unorthodox methods have to be 
adopted, but the Minister has not so far come 
out with any specific proposals as to what 
these unorthodox methods are for mobili-
sation of resources. If a single expiation was 
there, we would have thought that there is 
earnestness for mobilisation of resources. 
This has not been done. On the contrary, we 
are going on with the Budgets. 

The other point that I have to make is that 
in every industrial concern*—and the 
Railways is also o,n industrial concern—
depreciation is always fixed 10 per cent for 
one shift, 15 per cent for the second shift and 
20 per cent for the third shift. But here the 
depisciation is determined according to their 
own calculations. This needs an explanation 
as to why this depreciation has been fixed in a 
manner which is different from other 
industrial undertakings. 

So I would like the hon. Minister to please 
enlighten us what Ee proposes to do in ord.»r 
to mobilise resources. (Time bell rings ) 

Mr. Ghani Khar. Choudhury is here. Last 
year he came out with a plea that he was not 
getting money from the Finance Ministry. 
The Finance Ministry has its own problems. 
They have to look after as many things. Of 
course they have also given some money. But 
is that money sufficient to make the Railways 
a successful Railway and a Railway—which 
we can be proud of? It is not possible unless 
we resort to certain unorthodox methods. In 
this connection, I had mentioned last year 
that as the Railways are getting money every 
day, why they should not issue bonds for Rs. 
300 crores every year repayable so that they 
can augment their resources? 

The second point that I want to make is 
this. He has mentioned in his speech that the 
Railways are the lifeline of the nation. I agree 
with him one    hundred per cent. This    is 
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the lifeline of the country. What should the 
nation do? I propose that Mr. Ghani Khan 
Choudhury should suggest to the Cabinet that 
on the total receipts of the Railways, one 
paisa per rupee or one per cent, should he 
levied as surcharge exclusively for the 
Railways. Similarly, a request should be made 
to the State Governments that on the revenue 
that they collect, one per cent should be 
collected. A pool should be made of this sum. 
It should be governed by the National 
Development Council in which all the Chief 
Ministers are present who will specify as to 
where this amount can be spent. The situation 
can be rectified by this method alone. I had 
read some article recently in some journal 
according to which I learn (hat Rs 16000 
crores are needed for the Railways to re-
habilitate if and to make it as modern as the 
other Railways in the world. How is this sum 
of Rs. 16,000 crores to be mobilised?. He 
himself states that unorthodox methods have 
to Be adopted. I would request him to come 
out with certain concrete proposals. I have 
made two proposals. Let him come out with 
other proposals. Other Members can also 
make proposals. I agree with the Finance 
Minister when he says that he is not in a posi-
tion to give more money. He can give only to 
the extent it is possible for him and that he 
has given in the Budget. The Railways have 
to mobilise the resources.   (Tune  bell rings). 

Madam, 1 come to two or three points with 
regard to Jammu and Kashmir. In the Budget 
estimates, for the Jammu-Udhampur railway 
line, the total expenditure is expected to be 50 
crores and the provision made by the hon. 
Minister is just 2 crores of rupees for the 
current year I would like to say that it will 
take 25 years fox this 56 kilometre line to be 
completed. I would request that he should 
immediately announce that more allocation 
would be made so that this railway line from 
Jammu to Udhampur is completed as early as 
possible. 

My second point is that in this I scientific age, 
it is not impossible to  take the Railways to the 
Kashmir Valley. I had made a suggestion and I 
am astounded to find that no provision has been 
made for survey work. I would request the 
Railway Minister to provide Rs. 15 to 20 lakhs 
for survey work for providing a railway line from 
Udhampur to Srinagar. This is very vital. We 
have seen that every year during the winter 
months our roads get blocked. In 1905, Maharaja 
Hari Singh get a survey done. A survey was 
made suggesting that the railways can be taken to 
Srinagar. Of course, that was via Rawalpindi. It 
is not impossible. The terrain that we have got in 
Kashmir, i.e. from Udhampur to Srinagar, is as 
good as in any other part of the world. I would 
request him that a minimum of 20 to 25 lakhs of 
rupees may be earmarked this year for survey 
work on the railway line between Udhampur to 
Srinagar. Madam Vice-Chairman, three years 
back, the predecessor of Mr. Jaffar Sharief had 
announced with a bang that an internal railway 
line in the Kashmir Valley from Baramulla to 
Panihal will be started soon. In fact, a survey has 
already 'been made on that. I would like to know 
from the hon. Minister as to, what progress has 
been made in that direction and what has been 
done in that case. Madam, I am very grateful to 
the Railway Minister that a Railway Service 
Commission has been constituted. Railways is 
the biggest employer, and the people from 
Jammu and Kashmir are the worst affected so far 
as the employment is concerned in the Railways. 
I would only request Kim that this Railway 
Service Commission should be really made 
working. And I would request him that steps 
should be taken to recruit as many people as 
possible from the State of Jammu and Kashmir, 
and a report should be placed before the House as 
soon as possible as to what steps have been taken 
with regard to the minorities and weaker sections 
of the people so that they get more employment 
in the Railways in all parts of the country. 
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THE    VICE-CHAIRMAN |DR. 
(SHRIMATI) NAJMA HEPTULLA]: You 
have taken a lot of time. You have taken 
more than your time. 

SHRI GHULAM RASOOL MATTO: All 
right. If you want to say that, 1 will sit down. 
I have only to say, and I would request the 
hon. Minister that with regard to the railway 
line from Jammu to Udhampur, "more al-
location should be made and announced as 
soon as possible. 

The last point I want to make is that 
although Mr. Ghani Khan Chou-dhury is not 
here—and I do not want to convert this 
serious debate into a political affair—he has 
made a distinction the other day between 
West Bengal and Jammu and Kashmir 
whereas he wanted to dump West Bengal 
Government in to the Bay of Bengal, he 
wanted that the Jammu and Kashmir 
Government to be dumped in the Indian 
Ocean. I think .... (Interruptions) I think that 
he has lost the sense of geography. If the crow 
flies from Kashmir, the Mediterranean is 
nearer to us than the Indian Ocean. He should 
have chosen any other thing. My idea is that 
he should treat the entire railway system from 
Kashmir to Kanya-kutnari as one, and not 
treat Malda only as the place that should be 
attended to. Even North Bengal is weeping 
that it is not being attended to. Malda alone is 
not the country. Kashmir to Kanyakumari is 
the country. And I would request him that he 
should pay as much attention to any other part 
of the country as he pays to Malda for which 
he has launched various schemes. Thank you. 
Madam. 

SHRIMATI PRATIBHA SINGH (Bihar): 
Madam, Vice-Chairman, while supporting 
this Railway Budget, I would like to clearly 
say that the Railway Budget has to be 
considered mainly in two aspects. It is mainly 
a serin two aspects. It is mainly a service 
organisation. It is meant for giving facilities 
to the public, creating new infrastructure for 
the industry,  and helping the development, of 

the backward areas. Now, we have to see 
what are its projections, and what are the 
facilities and amenities given. The other 
aspect of the Railways is its commercial side. 
There also we have to see what the achieve-
ments are and where the failures are because 
as the Railway Minister has said in his Budget 
Speech, the railways are the nerve lines of the 
nation and the health of the nation depends on 
this. He has also given a slogan in his Budget 
Speech—safety, Security and punctuality. 
This is the new slogan given in his Budget 
Speech this year. Now, the train accidents in 
1981-82 were 1130. In 1982-83, the number 
has been reduced to 797, a reduction of 29.5 
per cent as compared to 1981-82. Now, we 
have to see what are the reasons behind these 
train accidents. These reasons have to be 
analysed. The public has to be given 
confidence that while they travel, when they 
start from home, they will be able to reach 
their destinations or back home again, NOW 
the reasons analysed in their booklet say that 
a rise in the failure of equipment especially of 
permanent way signalling apparatus due to 
railways inability to replace and renew the 
assets satisfactorily because of financial 
constraints are responsible for these things. 
They say that {hey do not have so much funds 
as are required for renewal of all these tracks, 
or their repair or replacement. The other 
reasons given are that arrears have 
accumulated in renewal of outdated track and 
replacement of rolling stock and equipment. 

Madam Vice-Chairman, the Railway 
Reform Committee estimated that nearly one-
third, i. e., 60 thousand kilometres of rail 
track in the country is overaged and defective. 
This is quite a sizeable length. The condition 
of the track, they say, is so poor that there are 
speed restrictions on 4500 kilometres o,f rail 
lines. The rolling stock is in no better posi-
tion. It is also said that 41 thousand wagons, 
i.e., 10 per cent of the total, are   
unserviceable.   The   RR'C   estima- 
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[Shrimati Pratibha Singh] ted' that these 
two things alone would require Rs. 2,000 
crores. Do we hope that a part of the levies 
will be utilised lor these iwo things? Dp we 
expect that the Railway Minister would see to 
it that we utilise whatever we gel: from levels 
on these things so that their new slogan of 
'Safety' can really be achieved in the coming 
year. 

Madam Vice-Chairman, the outlay for 
maintenance of track and bridge has been 
raised from Rs. 250 crores to Rs. 278 crores 
and for track renewal from Rs. 150 crores to 
Rs. 220 crores. But even this will not suffice. 
How they will cover up these gaps or how 
they will mobilise more resources, they have 
to think. 

Madam, it has been said that compensation for 
rail accident victims would be raised from the 
present Rs. 50 thousand to rupees one lakh in 
fatal cases as recommended by the Railway 
Reforms Committee. They have also aaia inai 
while analysing me reasons for accidents, the 
failure of the railway staff constituted the lar-
gest single causative xacior responsible for rail 
accidents. This is nearly 64.5 per cent of all 
train accidents. Out of a total of 54 collisions 
in 1982-8St 52 were as a result of momentary 
negligence or error of judgement of staff 
engaged in train operations for example, 
drivers, station masters, etc. eic. Madam, I 
would request the Kail-way Minister that the 
reasons should be properly evaluated and 
appointments should be done only on the basis 
of merit and not on any other considerations. 

As it is, there are many other consi-
derations on which appointments are made. I 
am sorry to say it. 

An amount of Rs. 725 crores has been set 
apart for replacement and renewal of railway 
track and locomotives. Wanchoo Railway 
Accidents Enquiry Committee of 1968 made 
certain recommendations.   I would like 

to know the position about it and whether they 
have been implemented and in what 
percentage. I would also like to know as to 
what has been the result, and whether anybody 
has analysed the results or made any 
assessment, . because certain definite things 
bad been said by them like periodical 
inspections of new railway lines. .Periodical 
inspection of open lines, approval of new 
works, renewals and intorduction of new types 
of roiling stocks. 

Madam, the manning of the unmanned 
crossings and providing lift barriers with 
interlocking arrangements etc. launched 
during the current year had a provision of Rs-
4,7 crores in 1982-83 revised budget. Axles of 
the coaches had been built and thus the 
Railways have tried to take some action. So 
far as safety part is concerned, I feel a little 
more attention is needed to see that travelling 
public feel secure while travelling on the 
trains. 

The other slogan is punctuality This 
depends upon the preparation of the railway 
time-tables. Thi:i is very important. If one 
train is coming and some other train which 
was late, also happens to come by that time, it 
may result in accident. Thefe-' fore,   
punctuality   is  very  important. 

Then special purpose wagons and 
engineered terminals for loading and 
unloading are needed for freight movement. 
RDSO Lucknow is working on these lines and 
I feel that they should be provided with more 
and more facilities for research and 
development  to meet our  needs. 

The Minister in his budget speech has paid 
special attention on the development projects 
and for this, a gross surplus of Rs. 205.73 
crores has been set apart which, he says, 
would be utilised for development fund ex-
penditure anjd partial liquidation of 
indebetedness I would request the hon. 
Minister to v pay more attention to 
development fund expenditure. A new 
direction is expected to flew from   the  
Railway  Minister's      deve- 
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lopment projections contained in the budget. 
RDSO Lucknow will have a new set-up to 
face the growing challenges) of the future. 

About the 20-point programme, it is said 
that Railways have identified several areas for 
exploiting non-convention and renewable 
sources of energy on the Railways, and it has 
been said that these include 31 wind energy, 
60 for solar thermal schemes, 21 for biogas 
technology and 50 for photo-volties energy 
systems. 

RDSO has designed high-speed coaches 
with a speed potential of 120 Km. per hour. 
Development testing is also going on. I would 
like to ask the Minister whether I am not 
correct that if the track is not in a proper 
condition, if all other things are not in proper 
shape, there is likelihood of having more 
number of accidents in our attempt to save 
some time of the travelling public. Somebody 
has to think about these problems also, take 
note of them and see that whatever you do, is 
gainful to the nation. 

Madam, expenditure on gauge conversion 
has been pruned to Rs. 50 crores as against a 
need-based estimate of Rs. 600 crores. This is 
a very big pruning. Therefore, I have become 
suspicious as to what will happen to the 
Muzaffarpur-Dharbanga-Raxaul line 
conversion scheme, from metre gauge to B.G. 
line I have been told that this has been taken 
out of the priority list of your conversion sche-
mes. Madam, I would request, through you, 
the hon. Railway Minister that this should not 
be taken out of the priority list. In fact, it 
should be completed as soon as possible 
because this will create a proper infrastructure 
for the under-developed North Bihar area and 
part of Nepal Tarai. Therefore, this is a very 
important line. As it is, Bihar is always left 
behind. I would request the hon. Minister that 
Bihar should not be left behind, when you take 
up such projects. 

SHRI      NIRMAL       CHATTERJEE 
(West    Bengal):      Railways     should 

be on the Bihar map or Bihar should be on the 
railway map? 

SHRIMATI PRATIBHA SINGH : Both. 

Madam, there is another point which I 
would like to mention here. You say that there 
is paucity of funds. Where you cannot have 
new lines, for the movement of goods, for the 
movement of public and for the development 
of the backward areas, you should think of 
some plans. Therefore, I would request that 
the integration of bus-truck-rail travel should 
be taken up. Wherever you cannot have new 
lines, you should co-operate with the transport 
people and you should try to develop the bus 
and truck services. The report of the National 
Transport Policy Committee is already there. 
It says that buses will be able to take 
travelling passengers by (1) frequency of 
service (2) availability of feeder bus services 
and (3) restructuring the fares. 

The net requirement for the Sixth Plan is 
Rs. 11,000 crores. The plans are already 
there. But the money available is only Rs. 
5,100 crores. This leaves a very big gap for 
the new projects. Madam,, I would request, 
through you, the hon. Minister that whatever 
schemes they already have, they should try to 
complete them before venturing upon new 
schemes. Now, the question is, how to raise 
resources. You should set up some committee 
to study this. But I will make one or two 
suggestions in this connection. For example, 
exports should be stepped up. This should be 
done both in the area of laying of new lines 
and through the export of bogies and wagons 
which you are already doing. But this has to 
be encouraged a little more and some in-
centives should also be given for this purpose. 
This will also gear up the employment 
potential and bring foreign exchange. 

Then, there is another source through which 
you can earn some money, though not very 
much,    you 
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[Shri Nirmal Chatterjee] should have better 
printing of railway time-tables. This is a small 
thing. This is a small item in your railway 
budget. But if you have better printing of 
railway time-tables, you will be able to get 
good advertisements and you will be able to 
earn more money because these are sold in 
crores throughout the country. If they are 
beautiful and presentable, you can earn a little 
more money, through advertisements and 
sales. Then the railway land lying idle all over 
the country has to be utilised properly so that 
it can yield money. Throughout the country 
we have seen that the railway land is lying 
vacant. You are not even building staff 
houses. Use that land for your staff houses. 
You should give your staff more facilities. 
Plus, you can utilise it for commercial 
ventures so that you can earn money. 

Stalls of all categories on stations 
have to be reassessed and given to 
unemployed graduates,       whether 
male or female, to Harijans and economically 
backward people. So long they have been 
lying there with the Old people for the last 20 
years, 30 years, and at the same rates. You 
have to revise the rates, co-relate them with 
their earnings. 

These are a few suggestions about how 
you can make improvement in your revenue 
earning. 

Madam,, they have also to think how to fill 
up the gap between the earnings and rising 
higher operations costs. At present you are 
having losses because yo,u have experience 
gained, there should be some committee to 
study this how we can reduce the operational 
cost and how we can increase the revenue 
yield. 

Madam, this is the third consecutive year 
when rail users have to suffer hike in fares 
and freight rates without a comparative 
improvement in passenger amenities and 
goods movement. Even salt, edible oils, ce-
ment, paper, sugar and oil seeds will 

be covered by hike of 1.3 paise and 2.3 paise 
per tonne. Coal and petroleum products' rate 
is even higher. Of course, the hon. Minister 
has given a concession of 6 per cent on 
freight traffic to and from stations in Assam 
and North-Eastern railways. But in spite of 
these hikes and severe shortfalls in revenue 
earning, traffic and other problems faced by 
the railways, compared to other years the 
burden of the additional levies is moderate. 

Madam, the Minister deserves special 
thanks for allocating Rs. 80 crores for the 
Calcutta Metro Railways, but I would like to 
tell the Minister that this is really a remark-
able work that our engineers have done and 
this has to be completed, funds have to be 
found out from somewhere, and this has to be 
completed to, ease the difficulties of the 
Calcutta public. 

I thank the Minister for introducing New 
Delhi-Patna-Magadh Express, New Delhi-
Barauni Jayanti Janata Express in Bihar and I 
would request that a little more attention 
Bihar does desire and require from your 
organisation. 

Madam, railways are the nerve lines of the 
nation. If they are working well, the nation is 
healthy. With these words I support the 
Railway Budget. 
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(Shi    \I. S. Ramachandran] mm     M.  S.     
RAMACHANDRAN .(Tamil  Nadu);      Mr.   
Vice-Chairman,  Sir,  I am thankful to you for 
giving me  this   opportunity  of  participating 
in the general discussion on the Rail-.way 
Budget. At the outset, I wish to , congratulate     
our     Railway  Minister :and his Ministry for 
presenting such a least    painful    budget    
this time. Though the pace of development     
is not  as satisfactory  as many of    the 
Members    would like to  have  at    a time 
when the prices  are on the increase, adequate 
care has been taken, not to do. anything in the 
matter of passenger fares  and     freight  
charges which will add to the chances of any 
escalation in prices on that account. 

Sir, there have been a number of 
•observations made by hon. Members from 
both sides of the House. 
They said that the allocations made in respect 
of several railways are ot adequate. I am also 
in agreement with them that the allocations do 
not satisfy many projects and many areas. At 
the same time, I am not able to reconcile with 
the statement that a particular Slate has been 
discriminated against some other State. 
Particularly, my friends from South, from 
both sides, both in the opposition and the 
ruling party, Save been saying that the whole 
of South has been discriminated against. One 
of my friends said that Kerala has been 
completely discriminated against and another 
friend said that Tamil Nadu has been 
discriminated against. I did some exercise 
over the allocations made and I find that my 
Zone, i, e., the Southern Railways, comes at 
the third position from the top of the list. 
Actually, only two other Railways, namely, 
South-Central and North-East Frontier 
Railways have been given higher allocations 
than the Southern Railway. If you take the 
whole amount including the amount already 
spent on the projects and the allocation made 
for this year. I am happy to note that the 
Southern Railway stands at the top of the list 
>ecause it got Rs. 167.89 crores (already 
spent) and provision o,f Rs. 20.53  crores  for  
1S184-85,  making       a 

total of Rs. 188.42 crores. Therefore I do not 
see any justification in the allegation that the 
Southern Railway has been dealt with 
unjustly. Sir, at the same time, I would like to 
appeal to the hon. Railway Minister to give 
priority to such Zones which are more 
backward and which have been neglected in 
the past. 

I would like to bring to the notice 
of the hon. Railway Minister that the 
money sanctioned for the Karur-Din- 
digui, Dindigul-Madurai and Madu- 
rai-Trnnelveli for this year and 
also what was spent during the 
last two years is not at all 
adequate for this project. Another 
important thing is that while they have 
provided parallel line almost through 
out the whole length of this new pro 
ject, only between Madurai and Mani- 
yachi they have sanctioned only the 
conversion from metre-gauge to brotd- 
gauge. While the whole line has para 
llel line, only this gap in between 
Madurai-Maniyach; in having the con 
version. It will n<jt suit the require 
ment of the area. I hope the Railway 
Minister will be kind enough to sanc 
tion the additional funds for this pro 
ject, at least after the allocation made 
for this year is spent. Sir, the Railway 
Minister deserves congratulations 
fram all sides not only for this Budget 
but also for the improvement 
that has taken place in the general 
working of our railways as such. On 
the punctuality front, a lot of im 
provement has been made though 
something more needs to be done. On 
the availability of wagons also, we find 
a lot of improvement. All these things 
have been      achieved      by      the 
hon. Railway Minister not 
by investing any more money or anything like 
that but by mere streamlining of the 
jrganisation structure and taking up a little 
more vigorous enforcement of the rules and 
the working conditions. I wish the Railway 
Minister and the other chief officials in the 
Railway Board would keep up the tempo and 
try to improve further the conditions in the 
Railways, particularly in regard to punctuality 
and passenger amenities. 
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Sir, with regard to passenger am 
enities, I am sorry to find that noth 
ing much has been done in this Bud 
get. Sir, one irritating source, apart 
from the late running of the trains, is 
the catering facilities. Since many of 
'my colleagues have already spoken 
much about this, I do not want to 
add anything more. But I join my 
other colleagues who have expresed 
their dissatisfaction about the cater 
ing facilities presently available. In 
this connection, I would like to point 
out one thing about the catering ar 
rangements, particularly when the 
trains are running late. If the cater 
ing arrangements for a particular 
train for breakfast or lunch or dinner 
are stipulated at a particular station, 
passengers in other trains, arrive ear 
lier by chance at that station, they 
just get whatever is available, and 
the passengers of the long-distance 
trains for whom those arrangements 
are intended do not get anything. 
Very often, when the trains are run 
ning late, there is a total failure in 
the  catering   arrangements. That 
is because the concerned staff do not 
take adequate caution and do not ad 
vise the concerned people at the 
next station about the late running of 
the train and the catering arrange 
ment that have got to be kept ready. 
I have myself experienced this. This 
is not because of the non-availability 
of the infrastructure but it is just due 
to the negligence on the part of he 
concerned officials. They assume that 
the train will reach the station at the 
appointed time and everything will 
be taken care of and that they have 
nothing more to worry. It is only 
their assumption that is creating all 
these difficulties. 

Another point which I would like to bring 
to the notice of the hon. Railway Minister is 
about the casual workers. Yesterday, Hon. 
Member Mr. Kulkarni was telling that he has 
met a causual worker with 30 years of service. 
I am less fortunate than him. I have met a 
person who has got a service of 32 year3. I 
cannot just understand this sort of keeping a 
person as a    casual    worker for a 

long time, for a whole generation. Under what 
rules or what procedure this is being done, I do 
not know. I would appeal to the hon. Railway 
Minister to see whether there is any procedure for 
regularising these casual workers. And if there is 
a procedure and if it is not implemented, let him 
at least spare some time, some thought for this. 
This is very difficult to swallow. Somebody joins 
the Railway administration as a casual worker 
and at the time of retirement he retires as a casual 
worker is something which is very unreasonable 
and inhuman. And I hope our Railway 1 Minister 
will take care to see that at least in future this is 
not allowed to continue. Then, Sir, another unfor-
tunate category of people who are serving the 
railways, is that of licensed porters. I do not 
know what for they are licensed. They are 
supposed to be licensed to do the work of porters 
job inside the station, on the platforms. But, at 
the same time, in a number of stations I have seen 
that there are other people without any badges or 
uniform who are also competing with these 
people in their work and remuneration. I do not 
know why and how it is allowed. This is one way 
of exploiting them. The other way of exploiting 
them is that at certain small stations when the 
goods wagons arrive and they are detached from 
the main train and the engine is taken away they 
are asked to take these wagons from the place 
they are stationed to the goods yard. For this 
thing these licensed porters are used and they are 
not given any remuneration for this work at all. I 
hope the hon. Railway Minister will look into 
these grievances and rectify them. 

One of the irritants to the general public is 
that at some of the level crossings—I do not 
know whether this is being done under any 
rules or not—instead of keeping the gates 
open, they are kept closed most of the time. 
The railway employees just keep the gates 
closed at the level crossing and either they go 
away somewhere or keep     chatting some- 
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where. All the buses aid bullock carts and all 
sorts of traffic is held up. It is only if and 
when some experienced lorry driver goes and 
talks to the level crossing man and greases his 
palm that the gate is opened. This is not 
happening at just one or two level crossing. 
This has become almost a regular feature at a 
number of level crossings. 1 do not want to 
mention any particular names. But my 
personal experience is that at the border of 
Tamil Nadu with Andhra Pradesh this has 
assumed severe proportions. I was myself a 
victim a number of times. I had to stop there 
for more than an hour until some lorryman 
came to my rescue. I think this would be the 
experience of several other people. I think the 
Railway administration should take care of it. 
I feel that some sort of a log-book should be 
maintained at these level crossings in which it 
should be noted as to which train, goods or 
passenger, crossed at what time and when the 
gates were closed and  when they  were  
opened. 

Sir, before concluding I would like 
to make an appeal to the hon. Rail 
way Minister regarding the platform 
tickets. This is another irritant to 
the general public. There are two 
categories of people who go to the 
railway station. One category always 
purchases the platform tickets. The 
other category never purchases plat 
form tickets. Regarding the second 
category, which never purchases plat 
form tickets, whether it costs half a 
rupee or one rupee or two rupees, it 
does not matter to them. But 
for      the law-abiding citizens 
who always purchase plat- 
form tickets, this fifty paise to one rupee hike 
is a great irritant, which will affect the 
common man, and by way of revenue you are 
not going to get any substantial amount. So I 
appeal to the hon. Railway Minister to give up 
this increase and retain, if possible, the 
platform ticket at its previous cost of thirty 
paise, and, if that is not possible, retain it at 
least at the cost of fifty paise. 

The other difficulty which I have myself 
experienced as that when I went to the Old 
Delhi Railway Station one day, I was to baard 
one train, the public address system 
announced that the train would arrive at such 
and such platform -lumber and that it would 
also leave from the same platform number. I 
was looking the train from that platform 
number but there was no train. Just five minu-
tes before the departure of the train, the public 
address system announced that this train will 
leave Delhi from a different platform. As I 
mentioned earlier, this is another instance of 
absolute negligence and indifference on the 
part of the administration. It is these small 
things and small complaints which causes 
irritation and avoidable inconvenience to the 
travelling public. 

I am happy to note that our Rail 
way Minister has done quite a good 
amount 0I work in streamlining the 
machinery  and putting     things in 
order. I wish he and his colleagues would 
increase the present tempo and bring in more 
and more improvement in the future.      
Thank you. 

 



317 The Budget [7 MAR. 1984] (Railways)  1984-85 318 

 



319 The Budget [RAJYA  SABHA] (.Railways) 1984-85 320 

 



321 The'Budget [7 MAR. 1984] {Railway's) 1984-85     322 

 



323 J¥ B"dSc! [RAJYA SABHA] {Railways) 1984-85 324.- 

 



325 The Budget ( 7 MAR.  1984 } {Railways)   1984-85        326 

 



327 The Budget [RAJYA  SABHA]       (Railways)  1984-85 328 

 



329    The Budget . [ 7 MAR.  1984] (Railways') .1984-85        330 

 
' SHRI C. K. JAFFAR SHARIEF: So far 
as the Railways are concerned, what he is 
stating is not correct. Nothing has been 
done like that. 

 

SHRI LAL K. ADVANI:   You have 
refused it.     That is allright. 

 

 

SHRI C. K. JAFFAR SHARIEF: Mr. 
Vice-Chairman, Sir, it is wrong 
reflection, and it should not go on record. 

r THE     VICE-CHAIRMAN (SHRI 
SYED RAHMAT ALI):   I will see. 

•   ,*Expunged as ordered y the Chair. 
• 1 

SHRI LAL K. ADVANI: If something 
has been said and the Minister has refused 
it, both should go on record, unless 
something  unparliamentary has been said. 
Nothing un- 'parliamentary has been said. 
That matter ends. 
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SHRI  RAMESHWAR   SINGH: 

SHRI C. K. JAFFAR SHARIEF: Sir, the 
name of the Member of the other House 
should be expunged. 

 

SHRI T. BASHEER (Kerala): I rise   to 
support the Budget proposals presented here 
by the hon. Minister for Railways. 

Sir, before I speak, I offer my thanks to the 
hon. Minister for introducing two long-
distance trains from Trivandrum, one between 
Ahmedabad and Trivandrum and the second 
between New Bongaigson and Trivandrum. 

Sir, I am aware that the hon. Minister of 
Railways has very limited resources, and he 
deserves compliments for the Budget 
presented by him with the limited resources at 
his disposal. 

Sir, the Indian Railways is the largest 
national, public enterprise. It is the main 
transport .system in the country. No doubt, the 
railways are greatly contributing to the 
development of our    country.    So,    the rail- 

*Not recorded. 

ways require great development as a matter of 
great importance. They are arteries of the 
country and contribute a lot to the social and 
economic development. They are a requisite 
for industrialisation and urbanisation of this 
couatry. But in the past, development of the 
railways was not given the emphasis and im-
portance that it deserved. Now the importance 
of the railways has very much increased. The 
scarcity of the petroleum products and the 
continuous rise in prices of the petroleum 
products has made transport by road very hard 
and costly. Much emphasise is required for the 
development of the railways. 

Sir, about the Budget proposals, my 
colleagues here have talked a lot.    So, I will 
not take much time    on them. I understand 
that the    total increase in  the freight  and 
fares is about  Rs. 140.22 crores.  It is not 
much,  and   I. would like to say that it is 
justifiable compared to the    previous    year's 
increase.     I also hope     that    this will be 
spent for the right causes.    Of this amount of 
Rs. 114.22 crores, Rs.l04'.22 crores is being 
raised through increase in the passenger fares.   
So I hope the hon. Minister will take necessary 
steps to increase the  amenities of the pas-
sengers.    I  must      congratulate  • the 
Minister for reducing the freight rates on   121   
commodities.    This  will  help the  anti-
inflationary     measures     and also help to, 
keep the prices down. 

Now, I would like to draw the attention of 
the hon. Minister to some very important 
needs, vital needs of the State of Kerala, my 
own State. I am sorry to say that Kerala is 
very much neglected. Kerala is a neglected 
State on the map of Indian Railways. As the 
Government of India is aware, the 
development of railways in Kerala has been 
lagging behind the rest of the country. The 
length of the rail network In the State per lakh 
of population is less than 4 kilometres against 
10 kilometres in the country as  a whole.    
Kerala has  an area  of 

SHRI   RAMESHWAR   SINGH:
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38,864 sq. kilometres. Kerala's density of 
population is 654 per sq. kilometre. It is 
higher than the density of population of any 
other State. The State,  with a large proportion 
of skilled man-power and vast hydro-electric 
power remains underdeveloped, one of the 
contributory reasons being want of efficient 
railway transport infrastructure. This is 
naturally affecting the development of the 
State very badly. So this neglect of Kerala in 
this budget also is quite unjustified. Where is 
the Minister? The Minister is not there. 

Sir,  I   am  happy to   say that    the people  of  
Kerala  will be  grateful to the Government of 
India for their decision   to  have  the  
Eranakulam-Allep-pey line extended up to 
Kayankulam. But, Sir. for that work the 
allocation In the  budget  is  only   Rs.  1   
lakh—a  yery   nominal,   very   meagre -
amount. Anybody  can  imagine  what  can    
be done .with Rs. 1 lakh. I do not know what is 
the basis of this allocation. I am  sorry  to   say  
that  this is   a  disgrace to  that line and a 
disgrace to the Kerala people.    I hope the 
Government will come forward with sufficient  
allocation  for that. work.    Construction of 
Ernakulam-Alleppey    line is going on.    As 
my information goes, nearly Rs.  10%  crores  
is  required for the completion of that line. But 
I am sorry to say that only Rs. 3 crores is 
allotted.    I hope the Railway Minister will be 
good enough to allot sufficient funds for that  
work, because that is a  very  important  line  
so  far  as  the development of that area is 
concerned. I  must   add  that  some  new 
factories are   fast   coming  up. there.     If  
yo,u could complete this line at the saltiest, 
that will help  speedy development of the   
State.     As  regards   repair  work, from   
Quilon   to      Trivandrum      the Budget 
provision is only Rs. 4 lakhs. This is 
insufficient.    What can be done with a mere 
Rs. 4 lakhs? You cannot even~ construct   a   
small   bridge.  The next thing is  about 
electrification.    I have with me a news item 
published in a local    Malayalam    daily    
some months   ago,  and  in  that there  is   a 
statement made by the Southern Rail- 

way General Manager, Mr. Rama-swamy. He 
said electrification will be completed in 
Kerala during the Seventh Plan period. But I 
am astonished to see that nothing has been 
said in the Budget; no provision has been 
made in the Budget for electrification of 
Kerala lines. In the Budget Speech Mr. Ghani 
Khan Choudhury expected that by the end of 
March. 1985 a total of 1824 route kms. will 
have been electrified, bringing the total 
electrified routes on the Indian Railways to 
6784 kms. But I am astonished that there is no 
proposal on the part of the Government to 
electrify even a kilometre in Kerala. I take 
this opportunity to express my strong 
resentment at this. I would request the 
Government to take steps to electrify from 
Jwalarpet to Palghat and from Palghat to 
Cochin and from Cochin to Trivandrum. I 
hope Government will do justice in this 
respect and take necessary steps. 

I  come to my next point. There" is a  long-
felt  demand by the people  of Kerala for a 
coach factory. Keral has no railway workshop 
while there are Ave  workshops   in  Tamil  
Nadu.     Of course,   I   do   not  mean   to   
say  that Tamil  Nadu   is   having   more.  But   
I am  asking  for my  State  also. There are   
two   in   Karnataka   and   two     in Andhra 
Pradesh.    Kerala State's problem of educated 
unemployed    has to be solved. The State 
Government has already offered the required 
land free of cost for establishing a coach 
factory in  Palghat  district.    The  State  Gov-
ernment has also offered other facilities for the 
purpose and has been informed by the 
Government of    India that  a  team  is" being 
sent  abroad to study the  latest  technology  
and  that on completion of the study, the State 
Government's   request   will   be      con-
sidered  Tor  establishing  the      Coach 
Factory in  the  State.  We are     really 
disappointed   that   the   units   planned are   
being  allotted   elsewhere  one by one.    The     
legitimate     claim of the State Government 
may be considered by the Government of 
India. 
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There was a proposal for introduction of a 

new train between Kanya-kumari and Jammu-
Tawi. Many times Railway officers, have 
even declared that this train is going to be 
introduced and on several occasions, even 
dates were given. But even, today it has not 
been introduced.. I request the Government to 
introduce this new train" between Kashmir 
and Kerala symbolising the unity .of this 
country, 

Today I got a reply from the Hon"ble 
Minister for Railways that there is no 
proposal to conduct any survey for laying a 
railway line between Chengannur and 
Trivandrum via Pandalam, Kottarakara; 
Kilima'noor, Vembayam and Nedumangad. 
This broad gauge railway line is highly 
essential for catering to the needs of the 
travelling public as the people in the area 
between Chengannur and Trivandrum they 
are facing a lot of difficulties due to lack of 
transport facilities. Survey for this line may 
be taken up immediately. 

Sir, I am going to conclude in a few-
minutes. Consequent on the conversion of the 
Trivandrum-Eranakulam line into broad 
gauge, there has been a fast development of 
passenger traffic necessitating increase in the 
number of trains' along the line, saturation 
having been reached for ahead of the 
anticipated time. Requests for essential 
additional services are not being 
accommodated for want of line capacity. This 
is the most ideal section for electrification in 
the country, with adequate availability of 
electricity and from the angle of passenger 
traffic and pattern. The State Government 
would, therefore, strongly recommend the 
doubling of the line from Trivan-drum-
Kayamkulam immediately along with the 
extension of the Ernakulam-Alleppey line to 
Qayamkulam. 

I would like to mention one or two points 
more. And these are regarding the trains 
running in Kerala. The coachet of these trains 
are very old. 

especially those of Trivandrum-Can-nanore 
Express, the Madras Mail, and the 
Trivandrum-Mangalore Express. The coaches 
of these trains are old and leaky and their 
windows cannot be shut or opened. So I 
would like the Railway Ministry to put an end 
to such state of affairs, Sir. 

And, then, there is the Parshuram Express. 
In that Express there is no A.C. chair car. 
Actually, the tourists use this train for their 
travel. So I would suggest that there should be 
an AC chair car in Parshuram Express. 

Sir, before I conclude, I would also like to 
point out that the work on the Trivandrum 
Divisional Office is going on. The remaining 
work must be speeded up. 

Thank you, Sir. 

THE VICE-CHAIRMAN (SHRI SYED 
RAHMAT ALI): Shn S. S-Mohapatra. 

SHRI SHYAM SUNDAR MOHAPATRA: 
Mr. Vice-Chairman, Sir, I "must congratulate 
the Railway Minister Mr. Ghani Khan 
Choudhury and Minister of State Mr. Jaffar 
Sharief for the new innovations they have 
imparted into the Budget. 

Sir, as we know, the Indian railway system 
is the largest in Asia and the fifth in the whole 
world, and the system carries nearly one crore 
passengers and 70 lakh tonnes of freight and 
there are 11,000 trains covering 7000 stations 
across the country every day. Taken together, 
it covers 1.3 million kilometres daily, which 
is about 3J times the distance between the 
moon and the earth. 

Sir,   almost  every   quarter   of a 
year we come across certain agitations 
amongst the officers which puts the Railway 
Ministry into a lot of controversy. Sir, the 
recent agitation among the railway officials, 
which has almost'shaken the Railway 
Ministry is very deplorable.    We are 
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very sure that the Minister and the Minister of 
State are trying to solve the situation. But the 
fact is that the largest Government enterprise 
has been shaken by officers who are losing 
faith in the Minister or the Railway Board. 
But then what is the matter? Sir, from Mr. Lai 
Bahadur Shastri to Mr. Ghani Khan 
Choudhury there has always been a 
controversy between the Railway Board and 
the Minister. I am of the opinion, and many 
economists and professors are of the opinion, 
that the Railway Board has been a white 
elephant. 

AN  HON.  MEMBER:  Definitely. 

SHRI SHYAM SUNDAR MOHA 
PATRA: What is the purpose of the 
Railway Board Chairman when there 
is the Minister, when there are the 
Secretary, Additional       Secretary, 
Joint Secretaries, Deputy Secretaries, Under 
Secretaries, below to the Section Officers and 
they can manage the Railways?, What is this 
Railway-Board which sits over the Ministry 
and poses as a super Ministry and tries to 
govern the whole system? So the earlier the 
Government decides about curtailing the 
longevity of the Railway Board the better it 
will 15e for the country. 

Sir, why should there be a separate Railway 
Budget? I pose this Question. And this has 
been talk the Universities, particularly 
amongst us Professors when we teach the 
students and the students ask us: why should 
there be a separate railway budget, which is 
the legacy of the Britishers? In 1924 in the 
Governor-General-in Council the Railway 
Budget was separated from the General 
Budget. Why should it continue till 1984? If it 
is the quantum of the Budget that 'matters, 
then why not a ^separate budget for the public 
undertakings, •which is a very hug amount. So 
the Government has to decide whether there 
should be a separate Railway Budget o,r it 
comes under the General Budget. 

Sir, I have to bring before you the fact that 
our Railway has earned a good name outside 
India. I am a person who has gone almost to 
all the Continents, probably to 80 countries 
excepting Australia. And when I go to any 
country I try to compare the system with our 
country. And people '.here told me—including 
teeh-nocrats, Prime Ministers and Ministers—
that the Indian Railway is second to none in 
the world. Sir, I went to Iraq and the Iraqi 
Government told me that the Indian Railway 
technocrats with their engineering skills have 
proved their mite, compared to the French, 
compared to the Germans, compared to the 
United States of America and other railway 
engineers. We have our projects in Algeria, 
we have our projects in Saudi Arabia, we have 
our projects in Nigeria, we have our projects 
in many South-Asian and African countries 
where we have earned name. My contention is 
when we send our engineers abroad, we must 
try to choose such engineers who will really 
prove their worth in those countries. 
Sometimes we hear of criticism also. I must 
urge upon the Railway Minister—although I 
don't see him sitting here—for the last two 
years we do not have either the ZRCC or the 
DRUCC or the Catering Committee or the 
Library Committee or the Bookstall 
Committee none of these committees. All 
committees have been abolished. These are all 
committees where people involve themselves 
to give a new dhrcnsicn to the functioning of 
the railways and railway passenger amenities. 
In the DRUCC or in the NRCC or in the 
ZRCC public discussion takes place, people 
sit and discuss with railway officials where 
sometimes the Railway Minister himself is 
present, and they discuss the functioning of 
the railways. What is the the reascn that for 
the last two or three years all the committees 
have been abolished? Are we taking it that 
there is no publicman worth the name in this 
country to be nominated on these committees? 
My question is when we select  persons   for  
these   committees, 
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it should not politically-biased or it should no 
be personally-biased. We have to choose 
proper persons for proper committees. I would 
illustrate catering. Woman are the best persons 
to be nominated to the Catering Committee 
because they know about food and food 
preparations. Excepting South India—I have 
all praise for South India—you take tea 
anywhere, it is absolutely butter water. Why 
has the standard gone down? There is no 
supervision. Officers go to a stall; eniioy 
themselves, make themselves comfortable in 
the railway guest-houses, . go back and give a 
clean chit to the stallwallah, to the catering 
manager, with the result we passengers suffer. 
When the frieght is going up, when-the 
passenger fare is going up, why . should these 
services deteriorate? tvftat is required is 
supervision, efficient management. Two 
things are basically wanted for any top 
organisation managerial skill and resource 
mobilisation, two things are para-mount and 
imperative; One is - efficiency of management 
and the second in internal resource mobilisa-
tion. Railways want more money for 
development purposes; therefore, the 
resources available should be utilised properly 
and by efficient management, by skill, which 
is what is lacking. 

I come to Orissa,    my State. • South-Eastern 
Railway is one among all the Zonal  Railways     
which  carries    the maximum    freight,       
almost      three-fourths of the -country's freight,    
because it goes to the entire South. But the   
railway  mileage   today has    not improved.     
Whatever  we  had   before independence,    in 
the First Five Year Plan,     only that   much,       
after   that there  has  been  a  very mearge  
addition to the railway ministry.    I bring all 
these points    to the notice of the Railway      
Minister   so   that   he   will reply to them all.    
I want to inform this   learned House,       
through     you, that I had recently been to 
Nicaragua, a  country  which is  under the   
threat of American     invasion  almost every- 

day. In Nicaragua they had hardly 30 miles of 
"railways. Under the Samozua's dictatorship 
the exploitation was so much that there is 
nothing left either for the road or the railway. 
And the Railway Minister there told me that 
India is the leader of the Non-Aligned world, 
Mrs. Gandhi is the chairperson, and Indian 
way technology has been accepted as the best 
in the whole Central America and South 
America, and they want to import Indian 
railway techno] to their country. I have 
already written a letter to the Rail Minister. 
India is second to none as far as technical 
know- how    is    con- 
cerned,    whether in science,    whether in   
engineering,     whether   in   medical 
profession   or   whether  in     teaching, Indians 
'are  second- to  none     in  {he world.  So.  Mr.  
Ghani      Khan dhury will do' well     to  
develop research   and  development   section   
of the  Railways   so   that   we   can   stand on   
a   par   with   other  railways.       In Japan the 
speed  of  the train  is    the highest,     its   
highest   speed   i 330  kms. per     hour 
andFrance is 

ng'-to make it 500 kms.per hoi1 three-
fou.r years' time.    Sir Korea,  the     
under 
system  is   superb.     I   urn  talking    of 20 
years ago    not now. We are doing' it now in 
Calcutta.   Under the leadership of Kim II 
Sung, 20 years before they had  built the 
underground   j ways.     Spick   and   span,     
and   as   if almost you  are  seeing a  
photograph. Cleanliness,      efficiency   and   
management is superb.    It is a small country 
of  40 million people only.    What    is railway 
in Calcutta take such  a efficiency,     and   
dedication      to,     the cause.    Why should 
this underground railway in Calcutta  take 
.such  a long time with all the foreign aid,    
foreign technical know-how    and the      
money spent?    It is taking such a long time 
that the people are losing faith in the Metro, 
railways.    What  is required  is a     
coordinated     effort.       And     that effort,    I 
think,    will be imparted by the Ministry.    
The leadership is to he given by the Minister 
and his colleagues.    And   the   Government   
of Mrs. Indira  Gandhi,    we  are  all   sure,    
is 
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dedicated to the welfare of the people, and 
the Railways    is included in it. 

Thank you, Sir. 
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SHRI SCATO SWU (Nominated): Mr. 

Vice-Chairman, Sir, I agree with the Minister 
of Railways when he described the railways of 
India as the lifeline of the nation. I want him 
to make this lifeiine of the nation more 
meaningful by extending it to Naga-land and 
North Eastern zone for obvious reasons. Sir, 
you will agree with me that for many years 
together North Eastern zone has been comple-
tely left out from the map of Indian railways. I 
would appeal to 1he Minister to change this 
attitude. The Indian railways have a coverage 
of five kilometeres in Nagaland. Kindly 
imagine how much the Railway Ministry has 
done for Nagaland. Dimapur is a fast growing 
city which is the only railhead in Nagaland 
and it caters to Nagaland and Manipur States 
as well Non-construction of an overhead 
bridge at the Dimapur railway station causes 
much of public inconvenience and loss of 
time. An early construction of an overbridge at 
the   station is a must. Reservation quota for 
the Stales like Arunbchal Pradash. Meghalaya, 
Manipur, Mizoram and Nagaland, should be 
given a second thought. The present 
arrangement for reservation of seats for these 
States is very very inadequate. The quantum 
of reservation of seats allotted to Nagaland is 
only five. Nagaland-cum-Majnipur express 
should be introduced as soon as possible The 
Planning Commission should have a realistic 
attitude towards financial constraints suffered 
by  the   Ministry of 
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Railways. The broadgauge railway line 
should not terminate at Gauhati. There should 
be an effective conversion of meter gauge 
into broad gauge up to Dibrugarh so that wo 
shall not suffer the disadvantage of 
transshipment any more. 

Ministry of Railways is the largest Ministry 
and, therefore, there should be a preferential 
chances of employment for the Scheduled 
Castes and Tribes people. My colleagues have 
made a lot of references to the points of 
security, better catering and punctuality. So, I 
shall not repeat them. Quite often I travel by 
train and I have biter experiences even of first 
class passengers. 1 have seen many passengers 
holding first class ticket, travelling in standing 
position. The lot of the second class passengers 
cannct be described. Their condition is not 
better than that of the black hole of Calcutta. 
People do no have even the standing position. 
So. I would appeal to the Minister to have an 
effective revision of these conditions so that 
they would be able to travel in better facilities. 
In the railway we ere very often given drinking 
water from the bath room. This is highly 
objectionable. That is why there should be 
some arrangement for drinking water. Once we 
were served with bathroom water and when we 
made a com-' plaint they said that they were 
helpless. So I think there should be immediate 
and effective arrangement for drinking water 
for the passengers. 

My appeals are very few and speci 
fic. My question to the Railway Minis 
ter" is, whether he is prepared to have 
the Nagaland-Manipur Express or not, 
and also to give a carefully thought to 
the development of Dlmapur station, 
especially the construction of an over- 
bridge there. With these words, I 
support the Railway Budget. Thank 
you. 

*SHRI ROBIN KAKATI (Assam): Mr.   
Vice-Chairman,   Sir,   the  Railway 

*English translation of the original 

Minister Mr. Ghani Khan Choudhuty 
presented the Railway Budget for the year 
1984-85 in both the House. He also delivered 
a long speech in this connection. The Railway 
Budget is being discussed in both the Houses. 
Many Hon'ble Members participated in this 
debate. It is an old practice introduced by the 
British Government during their regime. We 
are also following the same procedure as in-
troduced by the Britishers. There is no 
change.  It  has become  a  ritual. 

Here, I would like to touch a few points in 
respect of the North-East Frontier Railway. 
The Railway land has been under unauthorised 
occupation by some unscrupulous persons. 
The total land of North-Eastern Railway is 
24515 hectares. Out of which railway itself is 
utilising 19195 hectares of land. In answer to 
one of my questions in the Parliament the 
Railway Minister stated that 1712 hectares of 
railway land has been leased out to various 
persons. The remaining land is under 
unauthorised occupation. In reply to my 
another question in the Parliament the Minis-
ter stated that from the year 1978 to 1982-85 
persons, vacated the railway land and this 
amounts to 118.82 hectares of land. Although 
some encroachments have been removed there 
are still encroachments around some stations 
and railway line of North-East Frontier 
Railway within Assam. The Railway Minister 
admitted the fact that progress of eviction has 
been hampered due to disturbed condition in 
the state of Assam. The Railway is also not 
getting the requisite help from civil 
Administration for removal of eneraacher^. 
Unauthorised structures around the  stations 
are  as under: — 

Pandii-2318,   Chaparmuk-8G, Dibrugarh-

36, Gauhati-1530, Maligaon-260, 

Amingaon-410, Lumding-5175, Badarpur-

154   etc. etc. 

speech delivered in Assamese. 
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. [Shri Robin Kakati] In reply to my question 
dated 2-12-81 the Railway Minister stated 
that the Railway Administration has been tak-
ing action to evict the encroachers from 
Railway land including Greater Gauhati, 
Pandu ' and Amingaon areas, under 
provisions of the public premises (Eviction of 
unauthorised occupants) Act, 1971. The 
number of persons evicted from December, 
1978 to August,  1981   is  85. 

In reply to my another question dated 14-7-
1982 the Railway Minister stated that a total of 
2.39 hectares of land recovered by evicting the 
encroachers during April, 1981 to May 1982 
by North-East Frontier Railway. A total 
number of 907 eviction notices were served on 
the encroachers between April 1981 to May 
1982 by North-Eastern Railway 
Administration. The removal of encroachers 
has been planned phase-wise based on the 
notices. In reply to another question .of the 
same date the Railway Minister admitted that 
eviction has been stayed with a view to 
examine representations received in this regard 
on behalf of the affected persons and in view 
of the ensuring monsoons. It is found that the 
same type of replies are coming from the 
Railway Minister as well .as the General 
Manager North-East Frontier Railway. 

[The Vice Chairman* (Syed Rah-mat Ali)   
in the  Chair] 

Mr. Vice Chairman Sir, since 1972 I am 
repeatedly drawing the attention of the 
Railway Minister in this regard. But 
unfortunately the very same reply is being 
given time and again. Here. I would like to 
submit that whenever the Railway authority 
makes any effort for the removal of en-
roachers, very strong lobby is created so, that 
there is no eviction in any case. This has been 
the state of affairs. No effective steps are 
being taken in this direction. This lobby has 
got their influential press.   In addition   to   
that 

some political parties also are advo eating 
their cause at the cost of the national interest. 
In this way every time when the NEF Railway 
authority tries to remove ths encroachers at 
the behest of this strong lobby the Central 
Government inteiests in it and as result      the     
eviction      is      stopped. 

Whether it is a matter of detection or 
deportation of foreign nations from Assam or 
a matter of removal of unauthorised 
encroachers on NEF Railway land or Forest 
Reserve Land, every time when such move is 
made, an atmosphere of disturbance is created' 
by the vested interest people; so that nothing 
can be done. This lobby is so dominant in the 
state of Assam. Even a false propaganda is 
made that Indian citizens are harassed by the 
local people. This had brought a bad name to 
Assamese people. This has tarnished the 
image of Assc.m; although the people of 
Assam are peace-loving. 

In Maligaon area some people are having 
Railway lease and some others are having 
lease. Now a section of the people are trying 
their level best to retain Railway lease at any 
cost so that they cannot be evicted from the 
Railway land. This is very dangerous move. If 
the Government is not cautious it may have 
very dangerous consequences. The Railway 
auhority acquired land for their own utilisation 
and not for any commercial or business 
purposes. It was not the intention of the 
Railways to introduce any Zamindary system 
on the Railway land, Unfortunately in Assam 
there is a Railway Zamindary system practised 
by some unscrupulous Railway officials and 
thereby they are minting money. Although 
these things were brought to the notice of the 
Railway authority, nothing has been done so 
far. I want to snow from the Hon'-ble Minister 
for Railways what steps are going to be taken 
against such unscrupulous officials who are 
indulging in such illegal activities causing loss 
to the Railway revenue.    In this con- 
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nection in reply to my letter dated 8-12-1982 
the Railway Minister stated that the matter has 
been looked into. The Railways required their 
land lor their own operational needs and 
future development. In view of the Railway 
own requirement, notices were served on the 
unauthorised- occupants to vacate the Railway 
land in Pandu-Gauhati area. However, the 
•eviction have been temporarily stayed during 
the current monsoon season to avoid hardship 
to the people in rains. As regards providing 
alternative accommodation Railway cannot 
take upon themselves the responsibility to re-
habilitate the encroachers who are evicted by 
them. 

These encroachers are creating many 
problems. Slum areas are coming up and 
some unsocial elements are also taking 
advantage of the situation. The Government 
should pay attention towards this alarming 
problem. Already it has become very late. 
Since, 1-971 I am constantly trying to •draw 
the attention of the Government hut in vain. 
The Government is turning a deaf ear towards 
this problem. The Government is not at all 
serious in this matter. Although every Rail-
way Minister gave assurance, it has not been 
implemented so far. Therefore I urge the 
Government once again to keep their own 
promises given from time to lime. 

The next point I want to make is that a road 
bridge is going to be constructed at Silghat on 
the river Brahmaputra, Government of Assam 
and other public organisations have made 
representation to the Central Government to 
convert the Brahmaputra bridge at Silghat into 
a road-cum-railway bridge. In this connection 
the Railway Minister stated that the question 
of construction of a rail-cum-road bridge 
across the river Brahmaputra near 
Tezpur/Silghat instead of ■a road bridge has 
been examined time and again. The road 
bridge is being constructed by Railways as a 
"Deposit ■Work" for North East Council. . 
There is no operational ne?:l for a rail brid- 

ge at this site. This is not a fact. If a rail cum-
road bridge is constructed it will be linked 
with the existing Railway system on both the 
banks of the rivers. There will be a direct iink 
in between Arunachal and east Bhutan and 
also northern Assam and southern Assam will 
be connected at the same time. In addition to 
this the whole o£ Assam including Arunachal 
and Nagaland will be benefited and specially 
the people of Sibsagar, Jo.rhat, Dibrugarh 
etc., wilt get the benefit of a parallel Railway 
line is constructed on this bank of the river 
Brahmaputra. I raised a question dated 17-3-
1982 in the Rajya Sabha: 

'•(a) Whether it is a fact that Calcutta and 
other cities of India will be shorter by 100 
Kms by road from Upper Assam, Nagal 
\ni, Manipur and a part of Arunachal 
Pradesh via Silghat road bridge then by 
Brahmaputra bridge at Pandu (Gauhatic 

(b) whether Railways are likely -to 
loose a greater part of goads traffic 
to and from the above region to road 
transport companies; and 

(c) if so, what steps are proposed 
to be taken in this regard?" 

In reply to this question the Railway 
Minister stated: 

(a) "No. the distance via Silghat road 
bridge will be shorter by ■ 36 Kms. 

(b) Not likely. 

(c) Does not  arise." 

(Time bell rings) 

SHRI ROBIN KAKATI: I have got 18 
minutes for my party. 

THE VICE-CHAIRMAN (SHRI SYED 
RAHMAT ALI); There are other speakers 
also, I think. 

SHRI  ROBIN  KAKATI;   No. 
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The Vice-Chairman (Shri Syed Rah-mat 
Ali):.All right. 

SHRI ROBIN KAKATI: Although the 
Minister stated the distance to be 36 Kras. 
only; but actually it will not be less than 70 
kms. In this way that road transport 
companies will be beneficed by this bridge, 
and not the people of Assam as a whole. As a 
consequence there will be no economic 
development in Assam as a result of this road 
bridge. All the industries in Assam are in the 
hand of Tatas and Birlas. The people of 
Assam have no share in it whether it is tea 
garden industry or plywood industry or 
anything of the sort. The big industrialists are 
enjoying the lion's share. During the British 
regime thc-re were English companies and 
now they have been replaced by the Tatas and 
Birlas. This is the only difference we find. 

If the Government wants to develop 
Assam, it is high time that this bridge be 
made rail-cum-road one; otherwise there will 
be no development at all in the real sense. 

Another point that I want to mane is the 
construction of the B G line in Assam. The 
Central Government decided in the year 1972 
that the BG line will be extended upto 
Gauhati. People of Assam were demanding 
for BG line for a long time. The construction 
started in 1974. It was decided that by the end 
of 1983 BG line will be constructed upto 
Gauhati. Now it is being said that the work 
will be completed by the end of March, 1984. 
From New Bongaigaon to Gauhati the 
distance is only 165 kms and this distance 
could not be covered even after ten years. But 
the British Government constructed Railway 
lines in the whole of Assam in lesser time. 
Such a gigantic work could be completed by 
the British Government in short span of time I 
fail to understand why our national 
government fails to construct ' this 165 kms of 
BG line in ten years of time. During those 
days even a nail also was not manufactured in 
Assam.    All the construc- 

tion materials were to be brought from, 
outside Assam. 

If one is to travel from New Jalpai- 
guri to Alipurduar he will find the 
horrible condition of the trains like 
Assam mail, Tinsukia mail or Kamrup 
Express. It is but impossible to get 
any accommodation in those trains. 
Not to speak of the second cla. 
partments, but similar is the case with 
the first class compartments also. Why 
this is so? This is because a good 
number of people are still penetrati, 
into Assam from Bangladesh via West 
Bengal. This was statea by Mr. N. R 
Laskar, ex-Minister of State for Home 
'Us a few days back. Even today 
there are lakhs of peopie from Ban- 
in West Bengal. 
That is why these trains coming to 
Gauhati are always crowded. In or 
der to rehabilitate these people a 
huge expenditure is being incurred by 
the Government of Assam. In a very 
well-planned manner these people 
it to Assam by some poli 
tical parties. 1'his trend must be 
stopped. On one band the Govern 
ment is spending crores of rupees 
by setting up tribunals for the 
detection of frreign nationals and on 
the other ha" 1 the foreign nationals 
are coming into Assam. 

(Time  Bell  rings) 

Sir,    please    give    me a  few more 
minutes. 

Another point I want to submit that in case 
of Railway services there are no lacal people 
in the higher posts. Even in case of lower 
posts of clerks etc. local Assamese people are 
very few. It is a matter of great regret that a 
particular community is dominating in this 
respect. There are less than 25 per cent 
representation of the local people of North-
East Fiontier region in North East Frontier 
Railway. In addition to this the contractors, 
book-sellers and tea stall owners also ere from 
outside Assam. A particular class of people is 
dominating the North-East Frontier Railway. 
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Recently a circular has been issued by the 
Central Government to North-East Frontier 
Railway authority that those who are serving 
in this Railway and they don't hail from NEF 
region, they will be given 25 per cent increase 
in salary, more allowance and better facilities 
for leave etc. than those local people. In this 
way local people have been discriminated 
deliberately. As a result of this there prevails 
a great discontentment  among  the  local     
em- 

A  colonial exploitation tendency   is 
fast developing in the minds of some  central 
leaders. They think that if they 
can     dominate these North- 
East states, they will remain in power In the 
centre. This is a very dangerous tendency. 
They are trying »' ) feeat the Norths-East 
Frontier region as their colonies. This type of 
exploitation should be stopped, in the greater 
interest of the nation. This is one of the main 
causes of regional agitation which is 
spreading in different parts of the country. 
Another thing I want to point out is that 
North-East Frontier region people are treated 
to be something inferior in the eyes of the 
Central Government. Mr. Deputy Chairman 
Sir, our Railway Minister is a prominent 
leaders of the Cong. (I) Party. There is -no 
doubt in it. In the field of politics he has 
proved his skill and efficiency. To my mind, 
he is devoting more time and energy in party 
politics than in Railway administration which 
is not a healthy sign for the good health of the 
Railway of our country. There is rampant 
corruption in the Railways. The Railway 
Minister is quite indifferent towards the 
problems of the Railways. Although he gave 
the slogan of. safety, security and punctuality 
he failed miserably in this regard. He has to 
gear up his Railway administration. 

In the last general election in Assam our 
Railway Minister played a very vital role for 
his party. In installing the Cong.(I) 
Government in Assam he 

played the key role. He tried to spread a 
communal feeling among the people living in 
Assam. Even the Railway Minister provoked 
people for violence. His slogan was. ."If one 
is killed from our side, we will kill two of 
them." As a consequence, there was complete 
massacre at the time of last general election 
in Assam. Is not the Railway Minister 
responsible for all these killings? This is 
being reflected now in Punjab, naryana, West 
Bengal and Jammu Kashmir. Therefore, I 
urge the Govt, that such things do not occur 
in the near future. 
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THE     VICE-CHAIRMAN (SHRI 
SYED RAHMAT ALI): Mr   Ramakri- 
shnan       , 

SHRI R. RAMAKRISHNAN: Mr. 
Vice-Chairman, Sir, I thank you for 
this opportunity   to 
speak on this very important Rallwav Budget 
for the year  1984-85. 

Sir, on account of the importance of the 
Indian Railways, it has been the practice for 
the past so many years that the Railway 
Budget should be presented separately as 
against the General Budget. And this year I 
whole-heartedly welcome the Railway 
Budget as also the General Budget, whatever 
be the reason. It may be that elections are 
round the corner or it may be some other 
reason. But the fact is that the common man 
has been spared. To this extent it is welcome. 
The second class passengers have been 
spared and even the freight traffic, barring a 
little marginal adjustment, has also not 
received the usual treatment it receives from 
the Railway Minister.  I  have  nothing  
against  the 
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Ministers, the Cabinet Minister or the 
Minister of State who is a friend of mine and 
who is sitting here. But the Indian Railways 
which is the second largest system' in the 
world, requires . a little more bold, pragmatic 
and aking. As regards its finances,   a. lot   of  
perspective  planning 

required and if the Planning Commission 
is standing in the way, then It 
:-? to the Railway Minister, in the interest of. 
the Indian Railways, to convince the Finance 
Minister, the Planning Minister, the Planning 
commission and the Prime Minister to see 
that some large-scale inputs are put. In fact. I 
remember that there was a Planning 
Commission Working Note and even in the 
Mid-Term Appraisal, the Planning 
Commission had ed t massive resource 
investment is required in the Indian Railways. 
Therefore, the fact that they have given only 
a little over 6500 crores as against 11000 
crores asked for  by  the     Railway     
Minister  is   a 
tter which has to be taken seriously it may 
impair the verv future of the railway system 
itself. 

Sir, when I say that some powerful 
and. bold thinking is required, it is re 
quired  not  merely  as .regards to  the 
control   of   administrative   and   waste 
ful expenditure which is there in the 
Railways; but also about the reapprai 
sal  of uneconomic     lines  which have 
•  got to be discarded. Sir, I do not re 
present the transport lobby or a. com 
peting lobby to the  Indian  Railways, 
but today the road transport in    the 
country has also advanced    so much 
I is serving    nooks     and    corners 
it  will   be  mare  profitable  for 
a man or a villager to reach from his 
I        the     nearest    town      or 
other       place       rather than 
by one   of   these   uneconomic 
trains About 130 such lines have been 
^identified by the Railwayy Minister hink a 
separate working group went into it. I think for 
political and other =ons the Railway Minister is 
loath to take a decision on this. These are the 
sort of hard decisions which are to be taken by 
the Railway Minister in time to come. 
Otherwise, Sir. defi- 

nitely the Indian Railway will come to a 
grinding halt one day. I will not go repeatedly 
into what most oft the hon. Members have 
mentioned. We all know about the condition 
of railway tracks on the Indian Railways, the 
total number of unmanned level crossings 
and all .those important things. But the fact is 
that if less than 10 per cent of the track is 
renewed, every year, over a period we will 
find that the defective tracks are overtaking 
the Hood tracks and in time to come this will 
definitely affect the safety of the Railways. 

Last year, the Railway Minister had 
come forward with three catchy slo 
gans saying that his interest is safety, 
security and punctuality. The Railway 
. Minister is very good at coining slo 
gans. J mean that if he would not 
have been the Railway Minister, he 
would definitely have got a job as a 
copy  man  in   a-: Using  agency. 

This year also, he has come forward with  the  
slogan  "Every  tomorrow,   a better  
'tomorrow".   If      the .tomorrow 

About the  safety,  I  need  not mention.  
About  two  weeks   ago,  we  saw near the 
capital, near Rohtak or somf other place, that 
some 44 persons v killed.   The   record   of   
rail   safety   0* the  Indian   Railways  leaves  
muob be  desired.  The     06th  Report   of  
the Estimates Committee of the Lok Sabha 
has also gone into this thing and made several   
useful      recommendations.   Of course, the 
usual points of constraints of   finance   and   
other   things   will mentioned   by   the   
Railway   Minister. But this is a fact which 
has got to be looked into rather early than late. 

The second thing is about security. I need not 
say much about it. Even yestexday. the wife 
of.Mr. V.P. Singh, our Commerce Minister, has 
lost her jewels. If this is the fate of the Union 
Cabinet Minister's wife, what will be your fate 
or my fate in the Railways? * The Railways are 
coming up with one explanation or the other. 
Actually, they are not coming forward with any 
satisfactory improvement     on 

the  security  side. 
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[Shri R. Ramakrishnan] 
About punctuality, Sir, there used to, be an 

old joke. T need not repeat that. If you go to 
the station to catch a train which leave at 8 
o'clock in the morning, you may get the 
yesterday's train. The day is not far off when 
you will find that it is the day before yes-
terday's train. Therefore, these 3 factors will 
ha.ve to be looked into by the Railway 
Minister and the Minister and all of us have 
got to work for it. Just' slogan mongering will 
not do. Sir, about the resources constraint, be-
cause of time constraint, I do not want to go 
into any ideological argument on that. But 1 
only want to ask one thing. For example> take 
the depreciation reserve fund. Even the Rail-
way Convention Committee of which my 
esteemed friend. Mr. Gopalsamy who is here is 
also a member, has recommended that this year 
Rs. 1100 crores will have to, be apportioned 
whereas the hon. Railway Minister, with some 
sort of pseudo explanation has said that Rs. 
850 crores is enought This is not a laughing 
matter. This will have its affect in course of 
time. Any person who is good ^nd adept at 
figures wants to arrive at a total of 9, you can 
add four plus five or three plus six, and you 
arrive at 9. But if nine is not nine, but nine is 
six, then it makes a world of difference. There-
fore, you have got to be very careful on this. I 
do not know what is the reason why the 
Railway Minister cannot convince the Finance 
Minister or the Government of India to raise 
some sort of noval schemes which will give 
more funds for the Railways. For example, Sir 
yesterday, the hon. Minister of State of 
Finance, in a reply said, "the Government of 
India cannot quantify the total amount of black 
money in the country." If the Railway Ministry 
brings forward a programme, some type of 
bearer bond scheme programme where no 
questions would be asked from where the 
money came and where you give attractive 
rates of interest, you can get crores * and 
crores of rupees for your Railways. You have 
got to give some incentive whereby the money 
of the parallel economy will come into pro- 

ductive sector. This is a matter which has got 
to be carefully examined by the Ministry. 

Sir, I would like • to ask the h°n. Railway 
Minister one question. Some three years back, 
30 million pounds were'given by the 
Government of UK to the Indian Railways for 
being used in any scheme. And even two 
years back, when it was not used the Minister 
from England, hon.'Mr. Baker or somebody 
who was the Minister for Technology had 
expressed surprise' why this money was not 
being utilised. I don't think till today that 30 
million pounds which was offered by the UK 
is utilised. It might be a paltry sum compared 
to the amount required by the Indian 
Railways. But still, why has it not been used 
till now? This is the question which only the 
Railway Ministry can answer. So, there are 
things like this where the Railway Ministry, 
the Railway Minister has to-sit down and 
come to brass tacks and look to the situation. 
Just giving some sops here and there and 
trying to hoodwink the public will" not get" 
them long. 

Sir, I will now come to some general points. 
There is the question of computerisation. The 
Railway Minister has mentioned in his Budget 
Speech that small start will be made. Sir, three 
and a half years back, when I just came to the 
house, when Mr. Kamlapati Tripathi was the 
Railway Minister, I had asked him about t'»e 
computerisation. He said that it is coming. 
After that, I think, this is the third or fourth 
Minister who has come and who is still saying 
that it is being started. Sir, there are three C's 
which the Railway Minstry is always playing 
about. The three C's are: computerisation, 
catering and courtesy. I will come to all these 
points. Let us not talk of computerisation of 
signalling which entails huge investment. That 
is a separate matter by itself which will take a 
long time. Let us take computerisation of rail 
reservation*. Perhaps, the Indian Railways can 
gain s*me satisfaction that their 
contemporaries in the air, tbe Indian. 
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Airlines, who are supposed to be much more 
modern, do not have a computer. I think, we 
take pride in going in a bullock cart in the 
modern jet age. So, even for a small thing 
where you have the ECIL and other 
indigenous computers, you cannot start a 
computerisation programme. It is a rather sad 
commentary on the running of the railways. I 
hope that this year at least the Minister's 
statement will be kept up. 

Sir, the second thing I want to mention is 
about catering. I do not know whether you 
travel by train often because I always see you 
in the plane. I travel by plane from Madras to 
Delhi every week. I also travel by train quite a 
lot (interruptions) You want to see my name 
in the railway chart, Sir? Anyway, regarding 
catering, Sir, in most of the stations, I don't 
think the idly or vada or whatever you get is 
fit for human consumption, leave alone the 
dogs which are on the platforms. They will 
also hesitate to pick them. This is the state of 
affairs. Today, Sir, I happen to see some of 
the hon. officials who are sitting in the 
Gallery-vvhom I should not normally refer—
having jhangri and some other sweet and vada 
here. It was very good. They were very 
delighted. But I hope they get the same yema 
feeling when they go to a roadside small 
station and they take these things there. 
Secondly, Sir, about the drinking water. Many 
of the stations do not even have any proper 
arrangements for supplying drinking water. 
So.metimes when you ask the catering boy to 
get you some drinking water, he may just go 
to the bathroom and get you some water from 
the wash basin which may not be good for 
drinking. These are small things but they are 
very essential. Then, Sir, there has been a 
proposal for forming a catering corporation 
for a long time. But sc far it has not been 
formed and it is said that some more time will 
be needed for the persons to be named and 
appointed and the matter will have to go the 
Cabinet Committee and thus it will be 
delayed. By the time this thing matu- 

res, neither the Minister will be there nor I 
will be there, nor even, Sir, you will be there. 

The other thing to which I want to 
refer to is 'courtesy'. Sir. Many of the 
Government departments observe a 
'courtesy week'. But the railways 
should observe a 'courtesy year'. Then 
only, perhaps, there can be a change. 
These are all basic things. The rail 
ways is a consumer oriented organisa 
tion. It is also a monopoly organisa 
tion. It cannot be a competing organi 
sation. If you give parallel service to 
Indian Airlines, they will see that 
Indian Airlines runs into a loss. But 
because of the massive investment re 
quired, we cannot have competing 
railways organisations. What is 
needed i.s "hat the railway 
employees        should be taught 
and given some course in public relations, and 
even if they have to say 'no', they should 
know how to do it politely. Many of the 
railway officials think that they have been 
sent from the Heavens. Some of them are 
good but some of them are bad. Perhaps it is 
my bad fortune that more often I have come 
across with bad persons in the railways. As 
you know, Sir, by nature I am a very mild and 
soft person. To give you an instance, one day 
when I rang up—Shri Jaffar Sharief please 
listen, but he is missing —some P.A. to, the 
General Manager, and, said that I want to talk 
to the General Manager, he asked me who 
was speaking. I said that I am so and so 
speaking. Then he said, what do you want to 
speak to him about? If I can speak to the P.A. 
about the subject matter, then why should I 
ask for the General Manager. This is what 
happened in Madras. I told the then Railway 
Minister about it. He said that he will pull him 
up. Of course, when Shri Jaffar Sharief 
comes; they all dance in attendance on him. It 
comes under the paraphernalia. But when Shri 
Jaffar Sharief losses his Minister's post, they 
will not look at him. But the point is that in 
the interests of the country what is the harm if 
the railway people are taught a little courtesy. 
This is a very important matter and it is not  a 
laughing 
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[Shri R. Ramakrishnan] 
matter because it will be a matter of pride for 
all of us when even foreigners find that we 
are having a very good and clean and 
courteous railway. 
Sir, coming to the foreigners' IND-RAIL 
passes, it has been a success. These are sola 
in almost all the foreign countries and it has 
also, I think, given the railways s.>me £64 
lakhs. It is a very good innovation. Then, Sir, 
I come to the Palace on Wheels. It has also 
been sold out. Last year or year before, when 
I was speaking I had asked for a Palace on 
Wheels for the South. Mr. Jaffar. Sharief 
being t'rom the South he can take the train 
Mysore to Banglore. We could have a Palace 
on Wheels in the South. Such things  will  
change the  revenue 

ttern of the railways. 
Now, Sir, I will come to a point which will 

startle most of the persons here and you also. 
Sir, I welcome the increase in the rate of 
platform tickets from fifty paise to one rupee. 
Sir, we are saying that we must have more 
productivity in the railways. India is a nation 
where we require more productivity than 
merely seeing off cur relatives and receiving 
our friends, If our people spend more time in 
their work the nation will be better off. This 
hike in the platform ticket to one rupee is 
very welcome. Sir sometimes if you go to the 
New Demi Station in the mornings, they do 
not even permit you to enter unless you are 
accompanying an ailing or sick person. This 
is a most welcome thing. I hope you will 
make it even two rupees next year. 

Now, Sir, coming to the more important 
thing about the railways is their speed, or fast 
trains. Originally the railways took pleasure 
when they introduced fast trains. The Tamil 
Nadu Express was one of the fastest Then 
came the . Rajdhani Express. Later because 
of the track safety and other things which 
came into play we did not have any very fast 
trains. But there is a train between Paris and 
Lyon which goes at a speed of 380 kms. Then 
there is the Bullet Train between Tokyo and 
Kyoto which goes. 

at a speed of 360 kms an hours. Our fastest 
train. I think, does not exceed a  speed  of  
120 kms an hours.  This 

:  be linked to the vicious circle of 
track safety and all these things. Ultimately,  
Sir  I  think if the H 

have got to improve, these things have     
got to be attended to. 

Then, Sir, one of the matters which 
the Railway Estimates Committee has 
recommended is the amendment of the 
Railways Act for compensation to 
passengers. You cannot place' a value 
on human lives. Previously the com 
pensation to be paid was Rs. 50,000. 
Now they have recommended to raise 
it to rupees I Is is 
receiving Cabinet approval. I hope a Bill will 
be seen introduced to give effect to this 

Then I come to the railway properly... 
SHRI C. K. JAFFAR SHARIEF: The Bill 

raising the compensation to Rs. 1 lakh has 
already .been parsed by this House. 

SHRI R..   RAMAKRISHNAN: session  I  
was not  here.  Then  I     am sorry. When 

see lot of v' the 
track. Like that, I have seen a!   places railway 
property lying as junk. The Railway Minister 
should ask the Stores Department or the 
Department of waste disposal to see that these 
properties are auctioned as early as pos-sible so 
that you git a little money. Now I come, as a 
representative of my State,, to  Tamil Nadu Sir 
Nadu  has   always   been   neglected the 
Railway     Miniters for     whatere reasons.  
Please  don't     fake   it when I compare to what 
the V. has done    for    Malda or her 
place. I welcome it. If he has d something for 
his constituency, if some lavish guest house 
with swimming pool has been provided, if 
ever he has done, as we see in the 
newspapers, I welcome it. But this should not 
be at the c^st of any Other State. He says 
resources constraint, prevents him to give 
more lines. Why this resources constraint dirt 
not come in the way in case of Malda and two 
other constituencies nearby? I refer to Karur-
Dindigul-Tirunelvli     for 
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[Shri R. Ramakrishnan] 
per that this should be located at Tamil Nadu. 
If you do so, you will be able to achieve the 
same efficiency. Of course, different States 
will be clamouring for it. But I would suggest 
that it is in your own interest that you locate 
this second coach factory in Tamil Nadu 
itself. 

Then,   there   are   one   or   two   final 
points. One is a very small point. In fact, it 
may appear even foolish when I refer to it here.    
But I am bringing this to the notice of the 
Railway Minister because my oral  
representations did  not  have  any effect.    
This     is  a very   small  thing,   taxegard   to   
horse box wagons. You know, I am connected 
with   the  turf.   There   are     only  two types   
of wagons     with  the     mighty Indian  
Railways  which  can transport-horse   boxes.    
The  horse-owners     are generally   affluent  
people.  They     can afford to pay whatever 
freight charges are levied.    They do not really 
bother about the charges.    In fact, the Rail-
ways  have     increased     the     freight 
charges  from  Rs.  6,000  to  Rs.   16,000. But 
that is  a different matter.    Even in  regard to  
these  box wagons,    the turn-round  of these  
wagons,  because of the inadequacy, is not 
much. Therefore, when the horses have to be 
transported  from  Madras  to  Ooty,  up    to 
Mettupalayam,   there   are  no   wagons. This  
is  happening, every year.     This shows that 
there is absolutely no planning in the Railways.    
Even in regard to small matters, there is no 
planning Of course,   in  regard  to  big matters, 
there  is  no   planning at  all.  But,  let this  go  
ori  record.    At  least,  I  hope, I  will  receive   
a     reply   a  courteous reply, from the 
Railway Minister. This is the one good thing 
about the Indian Railways.    I mentioned it 
about three and   a   half   years   ago.   I   
mention   it again  now.     Whatever  we  say  
here, will be analysed sentence by sentence 
and  a reply  will come,  whether it  is regret,   
positive   or   negative.   This   is one good 
thing. That is why, perhaps, the Indian 
Railways was the proudest possession   of   the   
British   Raj.      But today, this  presents  a 
rather patheti' picture. 

Then, there are so many things, which I 
wanted to mention. For 3x-ample, ticketless 
travelling, on which ample, ticketless 
travelling, on which you will have to come 
down heavily-But because of the time factor 
and also because I would like to hear my hon. 
friend, Mr. Gopalsamy, from Tamil Nadu, I 
am concluding. I thank you for the 
opportunity. I congratulate the Railway 
Minister for his Budget. But please be more 
bold. This sort of Budget is allright for the 
election year. But next year, you should do 
something to keep the flag of the Indian 
Railways flying high and mighty. 

SHRI SANKAR PRASAD MITRA 
(Nominated): Mr. Vice-Chairman, Sir. 
judging by the reports in the 'Press, 
it appears that there has not been 
much criticism of the Railway Budget 
proposals for this year. The Railway 
Minister has concentrated on fares 
and freight charges with a view to dis 
courage short distance passengers and 
increase the volume of high rated' 
goods traffic. He has imposed a sur 
charge on each passenger irrespective 
of the length of the trip. He has re 
duced the parcel rates n various items 
which have already been mentioned 
by several hon. Members. , 

[THE VICE CHAIRMAN   (SHRI  R. 
RAMAKRISHNAN)   in the Chair.] 

The Budget, it seems, reveals ant awareness 
that the Railway Administration has reached its 
limits of the capacity to increase revenues by 
increasing passenger fares and freight rates. 
The Administration has now to find out ways 
and means of augmenting its resources and we 
are anxiously awaiting to hear from the 
Railway Minister what these other ways and 
means are likely to be. The hon. Minister is no 
doubt conscious and it has been pointed out by 
several Members of this House, from both 
sides, that the Administration is open to 
criticism on several counts, such as lack of 
proper and adequate travelling comforts and 
facilities, frequency of accidents, unpunctuali-
ty of trains and unchecked corruption. The   
House should be taken into 
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confidence and told by the hon. Minister in his 
reply about the steps taken to eradicate these 
evils so far. Train robberies and pilferage of 
fittings in compartments also continue 
unabated and the hon. Minister will please tell 
us, what progress, if any, :has so far been 
made in apprehending   and   punishing   
criminals. 

Sir, when you were speaking a little while 
ago, you were justified in making claims on 
behalf of the State of Tamil Nadu, but I appeal 
to you not to be envious about West Bengal. I 
place on record my appreciation of some of 
the steps taken by "the Railway Ministry in 
West Bengal. A broad gauge railway link 
connecting Eklakkhi with Balurghat, I find, 
has been sanctioned by the Planning 
Commission and the work is in progress. This 
is a long felt need of the area. A new broad 
gauge rail link between Digha and Tamluk has 
been ranctioned in the Budget for the year 
1984-85. Kharagpur-Midnapur electrification 
has been included in the Budget for the year 
1984-85. A large number of trains, I believe 
about 22 in the non-suburban sections, has 
been introduce^ in West Bengal. And we are 
indeed proud that every district in West 
Bengal today is connected with Calcutta by an 
express service. 

Lastly, the long felt need of the people of 
the districts of Purulia, Bukura and Birbhum 
has been met -with introduction of new trains. 

I am glad to find that a circular railway for 
Calcutta with an outlay of RS. 5 crores has 
been included in the Budget. This was the 
dream of Dr. Bidhan Chandra Roy, the maker 
and architect of modern Bengal, and I am 
indeed harjpy that this dreem is about to be 
realised. Mr. Sukomal Sen, while addressing; 
the House 3'esterday, said that at first the 
Minister spoke of completing the circular 
railway with in six months, then he spoke of 
completing it within three months and now 18 
months have  gone   but  nothings     has  so  
far 

been done.    I  do  not know    whether a case  
based on    limitation can      be 
argued in these circumstances, but I would 
like to impress upon the hon. Minister that the 
circular railway,    as envisaged and 
conceived by 
the late Dr. Bidhan Chandra Roy, is a 
necessity and an immediate and urgent  
necessity to  relieve  the traffic 
congestion in the city of Calcutta which is 
reaching a suffocating point. 

I am also glad to find that an amount of Rs. 
80 crores has been allocated for the Calcutta 
Metro Railway Project in the year 1984-85. 
The allocation, for 1983-84 was Rs. 62.5 
crores. I find that a section of the Metro 
Railway from Esplanade to Bhowanipur will 
be opened for service within the next few 
months. Before I came here I heard on the 
television that the West Bengal Minister for 
CMDA. Mr. Prasant Sur. had made an 
announcement that this section would be 
opened in the month of July, It is my 
respectful suggestion to the hon. Minister that 
he should see that one section, namely from 
Esplanade right upto Tolly-gunge in the south 
and the other section, namely from Shyam 
Bazar to Dum Bum in the north, should lie 
opened as expeditiously as possible. People 
are losing their faith in the Metro Railway 
Project altogether, and there should be no 
attempt to establish a link between these two 
sections until the circular railway project is 
completed. Otherwise the traffic situation in 
Calcutta would go completely beyond control. 
I read in the papers that crtain preliminary 
activities for the Metro Railwy would be 
undertaken soon for the two great cities of 
Bombay and Madras, I only hope that the 
Presidents of Bombay and Madras would be 
spared of all the horrors that the citizens of 
Calcutta have gone through for the last 7 or 8 
years on account of digging of roads and 
streets by the Metro Railway Project. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN)': Mr. Mitra, child birth 
will have labour pains. 
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SHRI   SANKAR   PRASAD     MITRA: 
But  labour     pains,       with       modern 
scientific advances can be  redue the 
minimum and  I want    your pain to  be   
reduced   to   the  mini: Sir,    at my  request  
and  at the  request     of   various   other  
person hon.   Railway   Minister   has   up the   
Ultadanga      Railway   static,  named it after 
Dr. Bidhan Chan-commeifforate   him.     I 
congratulate him for taking this  step because 
it would  ease the at the Sealdah  station  and 
w«u of  great   relief   to   the   people   of  the 
Salt1 Lake city,    a satellite city has come into 
existence  as a realisation of another dream of 
the late Dr. 

m Chandra R~0"y. Since the Ultadanga 
station has been named Dr. B. C. Roy, I am 
requesting the hon. Minister to consider two 
other proposals. Our hon. friend. Shiva 
Chandra Jha, is not here now, but he has been 
clamouring for a long time that the Mokana 
station in Bihar should be named after 
Shaheed 

ia Chaki who saerffied h there before 
Khtidi Ram Bose while making an attempt 
jointly with him on the life of Mr. Kingsford.- 
Mr. Shiva Chandra Jha, as far as I know—I 
have got photostat with me—wrote a letter to 
the present Chief Minister of Bihar, Mr. 
Chandra Shekhar Singh, and he has received a 
reply from Mr, Chandra Shekhar Singh that 
the Bihar Government has no objection to this 
proposal. I also suggested to Dr. Jagannath 
Mishra, when he was the Chief Minister of 
Bihar, that the Giridih station should be 
named after Acha-rya Jagadis Chandra Bose, 
that eminent scienist, because many of his 
epoch-making discoveries were made at 
Giridih itself. Dr. Jagannath Mishra at that 
time said to me, orally of course,  that  he    
had  no    objection 
if a proposal was made to him he was willing 
to agree. I do not know the attitude of the 
present Bihar Government under the 
leadership of Mr. Chandra Shekhar Singh, 
and the hon. Minister would kindly make in-
quiries in this regard also and take 
appropriate steps. 

The Railway has this time 
come forward with a new slogan, the slogan 
of "A Better Tomorrow." We hope that in 
1984-85 this promise would be duly fulfilled 
by his Ministry 

Thank you. 

SHRI V. GOPALSAMY (Tamil Nadu): Mr. 
Vice-Chairman, Sir, I am so grateful to you 
for this opportunity. With much 
disappointment I would like to express some 
of my views- on budget which is being 
discussed here. bout from 
the housetops and preach sermons 
about     ion   of  this   country.    1 want to 
know whether this budget i^ meant for the 
whole of India or for the whole of the north or 
whether this 

at for India minus    the 
1 Nadu. 

I  am speaking with authority- I  am 
speaking after careful' study of the budget 
papers. Sir, our protests have fallen on deaf 
ears. I think this is the fifth time that I am 
speaking on a railway budget. Every time I 
voiced that the State of Tamil Nadu is totally, 
completely neglected. You can see the 
network of railways in Tamil Nadu. But, that 
network of railways is the legacy of the 
British. The credit for this does not go to the 
Indian Government after Independence. I can 
say that the whole of south has been 
neglected. Mr. Jaffar Sharief is also from the 
south but he won't care for the south; at times 
he will care for Bangalore and Karna-taka. 
You see the allocation of funds in the budget 
for the Eastern Railway, Western Railway and 
Northern Railway and then you come to 
Southern Railway. Sir, I am not going to 
plead here; we are not begging here We are 
also equal citizen of this country. Whereas 
you are allocating Rs. 80 crores for the Metro 
system in Calcutta, you are allotting just Rs. 
75 lakhs for Madras. Of course, the former 
Chief Justice of the Calcutta High Court was 
happy. I am not against the friends from West 
Bengal. 
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When they are getting Rs 80 crores, why not 
my State? This is my ques-. Tamil Nadu is 
not a colony of India, but you are treating it as 
a colony. Even before the Calcutta proposal 
was considered, the proposal for the metro 
system in Madras was under consideration, 
you have spent Rs. 246 cares  and 13 lakh for 
and 
again  you  have   given  Rs.   80   crores and  
70 lakhs this year But  for the 
city   of   . you  have   spent 
Rs. 95 lakhs;  and this time you have allotted 
Rs. 5 lakhs.    And you pre seimons to us and 
say.that these are partisan   attitudes,    
secessionist    ait;- 

■ my 
Slate an at is sepraration 

demand here more funds or a proper 
re   from   the   Centre,   I   won't   ac- 

cept that.    Si it leader 
'^ere, before we gave the 

separation call, he said: "VADAKKU 
VALARGI RATHU THERKU THEY-
GIRATHU" (North flourishes; South 
vanishes). Now I am compelled to raise the 
same slogan again. Why? After becoming the 
Chief Minister of Tamil Nadu,- Anna when 
he gave an address before the student 
community stated: "We have given up the 
philosophy of separation, the philosophy of 
Drivadathan but the reasons are alive. We 
should not forget that." If things are carried 
on like this, posterity will definitely raise the 
slogan again. 

Sir, from 1947 onwards, only one railway 
line from Tirunelveli to Nagercoil, a broad 
gauge line, was constructed. That was also 
given to the Trivandrum Division. But that is 
a different matter. On 7th December. 1983, on 
the floor of this House, I wanted a specific 
reply from Shrt Ghani Khan Choudhury why 
the Karur-Dindigal project had been neg-
lected; and I cited from the Explanatory 
Memorandum that for all the other 74 projects 
the date of completion was mentioned, but not 
for this particular project. The Minister was 
not able to give any reply; and our hon. 
Chairman gave the reply that the 

Minister had no reply, that the Government 
of India had no reply. This is the observation 
made by the Chairman. 

Now, Sir, this is the Explanatory 
Memorandum tor the year 1984-83. This   
time   they have not   given   the 
date of completion for Karur-Dindigal as   
also   for  30  more  projects.     They have not 
given the date of completion Our officials are 
very clever cunalngly 
clever. You have spent so far Rs. U 
cro,res for the Kuroor-Dindigal pro 
ject, whereas the total cost is about 
Rs. 50 crores. As you correctly sta 
due to1 escalation in costs, this wilt 
go up to Rs. 200 crores. The project 
will never get completed. There were 
bandhs, processions, meetings in 
towns and cities, irrespective of politi- 
ideologies;       Kuror.
 Dind
igul 

.1      and 
their    political ideolo- 

gies all   the   political   parties   joined 
together   and   they   conducted   proces- 

us,   they   conducted   meetings,     and 
;serve   hartals,   bans   and 

that.    What for? 

And seme people rushed to Delhi, gave a 
memorandum l the hen. Prime Minister of 
India, and they gave ? statement to the Press 
that the Prime Minister was going to 
consider. What have they considered? Again 
you have allowed  very meagre funds. 

Not only that. Sir. I am coming from that 
particular region. I am coming from the 
Tirunelveli District. Here :i serious danger is 
facing us. Hon. Mr. Jaffar Sharief, I hope you 
will understand my agony. Hera at page 30 of 
the Explanatory Memorandum on the 
Railway Budget, 1984-35 you have 
mentioned,  and  I  quote: 

"Construction of (1)  BG line from 
Karur to Dindigul (72.9 kms)." 

I do not object. That is well and good. 
Then: 

"(ii) Parallel Broad Gauge line from 
Dindigul to Maduria (64.23 kms.)." 
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Of course, that is also to De welcomed But 

what about the conversion from MG to BG 
from Maudrai to Maniyachi (12725 kms.)? Sir, 
from Maudari to Maniyachi they arc going to 
convert the line. We should know that there is 
a railway line from Madras up to Tirunelveli. 
That is a MG line lhat is runing via Chinglepet, 
Villu-puram, Viridhachalim, Tiruchira-palli, 
Dindigul -and Maduari. Beyond Madurai it 
goes to Tirumadgaiam. Virudunagftr Satur, 
Kovilpatti, Ka-dambur, Maniyachi and 
Tirunelveli. You are converting the line 
between Madurai and Maniyachi. That means, 
you are going to abandon the MG line you are 
going to abandon the MG line. between 
Dindigul and Madurai. But you are going to 
abandon this MG line between Madnria and 
Maniyachi. What will happen if the passengers 
travel oy train from Madras from the southern 
districts particularly, is that when travel from 
Madras they have to get down at Madurai. The 
bogies would have to be changed because 
beyond there would not be any MG line, from 
Madras up to Madurai, there would be the MG 
line which is the only line. Between Dindigul 
and Madurai, you are going to have parallel 
lines^ both MG and BG lines but beyond 
Madurai up to Maniyachi you are going to 
abandon the MG line and you are going to con-
vert it into BG line. Then, all the passengers 
would be subjected to hardships, undescribable 
hardship and sufferings. They would have to 
change to a BG- coach. Sir, beyond Maniyachi 
up to Tirunelveli there will be a Parallel line. 
This is a very serious thing. You should come 
to the conclusion that- there should be parallel 
line construction. Otherwise, what will 
happen? I warn this Government that the 
people in that area will revolt will agitate. They 
will not allow you to touch that line. 1 know 
what I am saying. I know the meaning of it. 
We would not allow you to touch that line. 
Lakhs of people will be subjected to hardships 
beyond Madurai. You have not provided any 
railway line, any project for us.   But 

  you are putting us into difficulties. So, 
1 you have to reconsider the decision. The 
people would not be aware, they are not 
aware, of these things the seriousness of 
it. (Time bell lings} Kindly, Sir. Please. 
If they come to know what is going to 
happen; definitely there will be agitation. 
• We would not allow the Government to 
touch       that       line. Why      should 

we       suffer? Instead     of     suffering 
for years, let us suffer in jails. You can come and 
arrest us, and you can put us behind bars. But ; 
we are prepared to undergo imprison-\ ment. 
Whatever punishment you may give, but we 
would not allow you to touch that line. From 
Madurai to Maniyachi, there should not be any 
conversion. You construct a parallel line as you 
are proposing to construct a parallel line between 
Dindigul and Madurai. 

Sir, now again the question about the 
constructoion of the coach factory-Last year, 
when I spoke on the Rail-! way Budget, I 
stressed the need for openning of an additional 
railway coach factory. I demand expansion of the 
coach factory because the infrastructure is 
readily available there at Perumbur. 

Apart from that I demanded J additional 
railway coach factory in one of the backward 
districts of Tamil Nadu, in Madurai Rami?ad or 
Tirunelveli. The hen. Minister for Railways in 
his letter No. 83-M447/27 dated the 27th July, 
198?, to me assuped me that this would be duly 
considered. But, Sir, nc-w I am shocked to learn 
that they are considering some other place in 
some other state. Hon. Minister, Mr. Jaffar 
Sharief, you should do justice not only for your 
state but to the South. I am really so jealous of 
Mr. Ghani Khan Choudhury for his attitude 
towards West Bengal. He wil; not win elections 
there whet ever be the amount you allot, you 
cannot defeat the Marxists there; but anyhow 
they are getting so much allocation. 

SHRI RAMANAND YADAV 
(Bihar):   You  are under a  wrong impression. 
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SHRI V. GOPALSAMY- History will tell, 
time will tell. In order to win the people, in 
order to win their con-iidence, you are 
allotting funds like anything for that State. But 
you are neglecting the whole South, particu-
larly the State of Tamil Nadu. 

Sir, I want to l;ring to the notice of the hon 
Minister one pain: about restructuring of ;he 
grades of staff on the Indian Railways. The 
cadre of Railway Station Masters and some 
other operating staff has been restructured, 
allotting -M per cent of the strength for higher 
grades and 10 per cent for the initial 
recruitment grade. Am I correct? While 
congratulating the hon. Minister of Railways 
for this kind gesture, it has to be pointed out 
that the various grades of other cadres have not 
been restructured on par with the Station 
Master. I can give some illustrations, but due 
to the time factor. I am not going into that. So 
justice and fair play warrants restructuring of 
all the cadres in the same proportion. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): Please cover all the 
other important points. The Minister wants to 
intervene after you finish. 

SHRI V. COPALSAMY: Before I 
conclude, I would like to draw the attention of 
the hon. Minister to a very serious matter. I 
have got great respect for the officers of the 
Railway Department. Sir, our technocrats, 
engineers from the South have contributed a 
lot to the Indian Railways. 

SHRI RAMANAND YADAV: Point of 
order. 

 
He should not point out like that. He should 
withdraw it. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): It is the practice 

and convention not to refer to persons other 
than those in the precincts of this chamber. 

SHRI V. GOPALSAMY: Ail right. At 
times we refer to the official Gallery just like 
that it is not a serious matter. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): You make your point. 

SHRI V. GOPALSAMY: because Mr. 
Yadav is hurt—I know for what reasons.... 

SHRI RAMANAND YADAV: He can 
criticise the entire officers of the Railway 
Department, but those officers who are sitting 
here should not be pointed out by him. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN); Nothing personal You 
proceed. 

SHRI V. GOPALSAMY: If it is wrong, I 
stand corrected. The officials are serving the 
society; they are serving the country. 1 have 
got respect for the Railway crficial who are 
working under the Ministry. 

THE VICE-CHAIRMAN SHRI R. 
RAMAKRISHNAN) V/hat have they done? 

SHRI V. GOPALSAMY: But some of the 
officials want to please some body and they 
become politically-minded and they do seme 
activities which are not expacted of them. Sir, 
the other day,some controversy was raised 
about a train incident and Mr. Yadav also was 
pained. 

THE VICE-CHAIRMAN (SHRI ' R, 
RAMAKRISHNAN): Please don't raise 
controversies. 

SHRI V. GOPALSAMY. I am not going to 
repeat it, particularly when my friend is not 
here. I would not take that opportunity; I am 
not of that type. No, ho I won't do it in his 
absence. But when that controversy was 
raised. I explained the   episode Mem« 
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[Shri V. Gopalsamy] bers of this House 
wen: convinced. FA en my Irietids from the 
Congees Party were convinced. Here an 
officer working in the Railway Department—
he is Chief Commercial Superintendent in 
Madras, Mr. Nair by name.... 

THE VICE-CHAiRMAN (SHRI R. 
RAMAKRISHNAN): Don't mention it. 

SHRI V. GOPALSAMY: ..this Nair is 
writing a letter to the former Chief Minister 
of Tamil Nadu mo motu. There was no 
correspondence from the side of the former 
Chief Minister of Tamil Nadu. 

But this officer, suo motu, is advising the 
former Chief Ministei of Tamil Nadu. Mr. 
Minister, I would like to inform you. I could 
establish what I am going to say, what has 
happened. This is the letter from the Chief 
Commercial Superintendent, No. C. 51813/ 
784 dated 7-2-1984 from Headquarters 
Office, Madras to Dr. M. Karunanidhi, 
Madras. 

"It is learnt that you had occupied B 
compartment from Madurai even though you 
were advised by the Railway staff that the 
State Minister had been allotted B com-
partment and would be boarding the train at 
Dindigul. When the train arrived at Dindigul 
and on finding that had not vacated the B 
compartment aud that the train detained on 
this account, the State Minister travelled in a 
4-berth compartment. This has caused 
considerable embarrassment to the Railway 
Administration and incovemeuce to the 
Minister besides considerable detention to the 
train at Dindigul and consequent late running. 

It is requested that in future you may 
occupy only the accommodation allottee to 
you specifically so that detention to trains of 
inconvenience t0 other passengers and all-
round embarrassment can be avoided." 

He  is  advising  he  his  not  verified what 
happened.    This is net his business  to  advise  
political  leaders.      lie should    know    what    
happened.   Mr. Karunanidhi was not at all 
informed by the railway staff. That can be veri-
fied. He was not    informed. He    was only  
informed  that   the  entire  coupe was allotted 
and that he could occupy it.  Only on that 
account  he occupied it.   And I was an eye-
witness to that episode. Now this Commercial 
Superintendent becomes a politician and in 
order to please some foul man somewhere he 
has written a letter. Not .illy that. The  Minister 
should go through this  and  call  for  an  
explanation,  tie should    know    what       
happened,  he should  verify.   And   then,     
under    no circumstances is an officer expected 
to write a letter suo motu to a former Chief 
Minister of Tamil Nadu like this advising him.  
When  I  saw this  letter I got a shock of my 
life. Again, on the basis of    this    letter here    
comes the other gentleman, the General 
Manager of the    Southern    Railway;    he    
has written a letter to the concerned Minister 
and in that letter he refers to the conduct of the 
former Chief Minister of Tamil Nadu and in 
that letter    he says.— 

"The Railway Administration is also 
writing to Dr. Karunanidhi pointing out 
that but for the good gesture and timely 
response shown by you to travel in the 4-
berth compartment, the situation would 
have been embarrassing. It is a gesture on 
your part to avoid an ugly situation and the 
train could proceed on its onward Journey I 
must thank You for this gooi  gesture. 

The Railway Administration has also 
written to Dr. M. Karunanidhi pointing out 
that but for your good gesture the episode 
would have taken an ugly turn. We hope 
and trust that in future suato awkward 
situations would not be allowed to occur 
causing inconvenience o all concerned." 
I swear by my conscience that Mr. 

Karunanidhi was not at all informed by the 
railway offira'is... 
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THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): There must be two 
sides to the story. You have placed your 
version. Now you go to the other points. 

SHRI V. GOPALSAMY: I could es 
tablish my case because one doctor, 
who is above politics)—he was born in 
Gujarat and is now serving in Cali 
fornia—is another eye witness he is 
not a DMK man; he is not a Congress 
man he does not belong to any politi 
cal party. That doctor also travelled in 
the 4-berth compartment and he 
moved to the second class A/C sleeper 
coach and the difference of moi.ey 1 
paid to the railway officials. You 
could know from the chart. But without 
ascertaining, without verifying what 
happened, some railway bifida] writing letters 
to the former Chief Minister like this, I don't 
think anybody from this House will accept 
this. I would request the hon'ble Minister that 
the officials should be reprimanded; 
otherwise, they will write letters to you, to 
each and every Member of Parliament like 
this. This is highhanded action and I hope and 
trust that the hon'ble Minister will look into 
this matter and take necessary disciplinary 
action against those officials who have 
written these letters. Thank you. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): The Minister of State 
for Railways will now intervene. 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
C. K. JAFFAR SHARIEF): Mr. Vice- 
Chairman ............. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMEN 
TARY AFFAIRS (SHRI KALP NATH 
RAI): On a point of order. Now, yo.u 
have asked the Minister to intervene 
in the debate. No opposition Member 
representing any recognised party is 
present ..............  

SHRI V. GOPALSAMY; I am also a 
member fro.m the opposition. 

SHRI KALP NATH RAI; Nobody 
representing CPI, CPI(M), BJP, Lois Dal, 
Janata or any recognised political party is 
present. . . . 

SHRI V. GOPALSAMY. What do you 
mean by 'recognised party? 

SHRI KALP NATH RAI: An important 
discussion is going on in the House and the 
Minister is now going to intervene on such an 
important subject as Railway Budge1:. But 
the opposition parties are completely absent. 
Yesterday you gave a ruling. Today again 
opposition parties are absent. In the Business 
Advisory Committee they say that Parliament 
is not running as it should and it should sit for 
two months, etc. I want you to give a direc-
tive so that the opposition Members remain 
present in the House on such important 
occasion.3 like this. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN), The short point 
raised  by  the  Hon':?!e   Minister................  

SHRI V. GOPALSAMY: Whea we were 
discussing the President's Address Loth 1he 
mover and seconder were absent. I want to 
know whether they were advised similarly. 

THE VICE-CHAIRMAN <SHRI R. 
RAMAKRISHNAN. Yesterday also thf 
Hon'ble Minis*-.'- raised this point, that the 
opposition Members were absent. There could 
be no effective ruling on this. But the Chair 
can always advise that in the interests of 
Parliamentary democracy and since everybody 
is interested in the elective functioning of 
democairy in this country, there should be 
effective participation in all debates. The 
Hon'ble Minister •is right that in the Business 
Advisory Committee all the parties ask for 
more time. It is only fair that persons who 
have taken pari: in the debate should alsc be 
present in the House to listen to the points of 
view of others, particularly when the Minister 
is going to intervene. Even otlmvse it should 
be so. This is exactly how Parliament should 
function. Member may be absent for valid 
reasons.  Still it is a 
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| Shri R. Ramakrishnan] 
sad commentary that both yesterday and today 
and also on very many important occasions 
the attendance is rather thin. It does not speak 
very highly about our functioning. Therefore, 
it is hoped that this ruling will he taken not of 
and in future during important debates or 
when the House is slitting late it is hoped that 
there will be proper representation form all 
sides. 

 
THE VICE-CHAIRMAN (SHRI R. 

RAMAKRISHNAN): The Hon'ble Minister 
may continue. 

SHRI C K. JAFFAR SHARIEF: Mr. Vice-
Chairman, I am grateful to you for giving me 
this opportunity to intervene in the debate on 
Railway Budget, Just now I have listened to 
the very emotional speech of  Shri  Gopal- 
samy with regard to that unfortunate incident 
involving his party lea He read ouf Hie 
contests of th.^ letter which clearly speaks out 
that something has gone wrong. I can 
certainly assure him that we will look into the 
matter and find out what prom; them to write  
such letters... 

THE    VICE-CHAIRMAN    (SHRI R. 
RAMAKRISHNAN):      After     heai both 
sides. 

SHRI C. K. TAFFAR SHARIEF: Of 
Course. 

Shri Gopalsamy was so mucn agitated on 
this issue. Ho said that he was speaking on 
the Railway Budget for the fifth time pointing 
out how South is being neglected. As he 
know; I also come from the South. 

Sir, he was addressing on the fifth Railway 
Budget. But, for your information, I am the 
fifth Railway Minister from Karnataka: Our 
predecessors, right from Mr. Dasappa, Mr. 
Poonacha, Mr. Hanumanthaiya, Mr. T.A. Pai 
and now 1 am ths fifth man in the 
Government associated with the Railway 
Minister. Sir, let us lock at the past. All these 
great statesmen, as Mr. Gopalsamy has said—
did they lack vision] did they net have love or 
affection for the regions from where they 
came' It is not so. They looked to the broader 
perspective, the objective, before the country, 
the priorities and the economic development 
of the country. It is that approach which has 
guided any expansion or any development 
programme that has taken place in the 
country. 

Sir, not only Mr. Gopalsamy but even 
some of the earlier speakers also made 
personal references to me, saying that I am 
doing more for Bangalore. Sir, I must make it 
very clear that I for one would feel that if a 
Minister looks after his region or constituency 
is much as any other region or any part of the 
country, it is not a crime. But whatever we 
do, it should be legitimate it stands to reason. 

Sir. I personally feel that if I have done 
anything which is not legitimate, which is not 
justified, it is a sin. I have committed a crime 
against the nation and the people. I do not 
think that done anything like that. 

Sir, there were two on-going projects. One 
is the Bangalore-Guntakul conversion. The 
policy of the Government is to complete the 
on-going projects, which are nearing 
completion. This was only completed. The 
second is the wheel and axle plant which is 
now ready for commissioning, which is a 
plan)  on which crores of rupees are 
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being spent to save foreign exchange. These 
are the only two things which are ready and 
nearing completion which have been 
completed. Beyond this, there is nothing 
which I have done, which one can attribute 
that I have done much for the people of 
Bangalore, Karnataka. On the contrary, as 
you have expressed the agency... 

SHRI V. GOPALSAMY: This time you 
have also been neglected. (Interruptions) 

SHRI C. K. JAFFAR SHARIEF: Please 
bear with me. My people also express their 
anger that I have not been able to do much 
for them. 

Sir, my experience for the last four-a-half    
years or    more than five years now. . .  
(Interruptions) 

 

 
SHRI C. K. JAFFAR SHARIEF: Sir, I am 

speaking only for myself. Tomorrow the 
Minister is going to reply and Mr. Nigam has 
got the right to ask him. He can do so. I am 
speaking about myself. Mr. Gopalsamy 
referred to me and other Members also 
referred to me. 

 
SHRI C. K. JAFFAR SHARIEF: 

Secondly, there was a charge by some 
Members in the morning saying that some 
relations and quests travel to Kashmir or they 
travel to Agra or Jaipur and so on and so forth 
and that we misuse our officials. Let me 
clarify it. They attributed it to the Minister. 
So far as I am concerned, I have got nothing 
to do nor is it in any way concerned with me. 
None of my relations and friends have gone 
like that and our official machinery has not 
been used for that purpose. 

Coming to the budget, Sir, it is very 
heartening to  note  that  the  Railway 
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(Shri C. K. Jaffar ShariefJ 
Budget has been well received both 
inside the House and outside. I share 
with the Members their concern about 
the need for allocating additional 
resources to the Railway to meet their 
rehabilitation and development needs. 
It will be our endeavour to try and get 
additional resources during the course 
of the year for stepping up the outlays 
against various on-going projects. In 
this brief intervention I shall attempt 
to cover some of the more important 
but specific points raised in the course 
of the debate. The points of a general 
nature will be covered by my senior 
colleague while winding up the debate. 
Dr. Adiseshiah wanted to know the 
reasona why revenue-earning freight 
traffic   has   been   raised  from 230 

million tonnes in 1933-84 to 245 tonnes in 
1084-85. The revenue earning freight traffic in 
a budget year is fixed in consultation with the 
Planning Commission with reference to the 
Railway's capacity to carry and also the antici-
pated offer of traffic mainly from the bulk 
users. The target of 245 tonnes fixed is 
considered quite realistic keeping in view the 
Railway's capacity to carry and also the 
anticipated offer of traffic. It may be recalled 
that in 1983-84, the target was 241 million 
tonnes, but this could not materialise because 
of non-offering of projected traffic by the core 
sector. Dr. Adise-shiah's analysis that the 
shortfall was due to the Railways not being 
able to carry the traffic is, I am afraid, not 
correct. The shortfall has occurred in certain 
specific areas and these have been analysed as 
b^ing due to shortfall in offering of traffic and 
not due to the Railway's inability to carry the 
same. In fact, In certain other areas, such as 
cement, foodgrains, etc., the Railways have 
carried more than the budgeted traffic. 

The Railways do have the capacity to carry 
the traffic budgetted for 1984-85. On the basis 
of the traffic likely to materialise the Planning 
Commission has, in fact, been suggesting that 
the Railways should work to p higher target of 
250 million tonnes. 

Sir, Dr. Adiseshinh wanted to know what 
the Deferred Dividend Liability Account is. In 
the years in which the Railways do not 
generate adequate net revenue to pay to the 
General Exchequer the prescribed dividend, 
the shortfall is transferred to a deferred 
Dividend Liability Account. In years in which 
there is a net surplus available after meeting 
the Dividend payment and also the 
expenditure chargeable to the Development 
Fund, such surplus is used for reducing the 
Deferred Dividend Liability out standing as on 
that date. Due to the Net Railway Revenue of 
Rs 420 crores being indequate to pay the full 
prescribed Dividend of Rs. 490 crores in 1984-
85, the shortfall of Rs. 70 crores has been 
transferred to the Deferred Dividend Liability 
Account. I hope the position is clear. 

The Railways are fully alive to the seriousness     
of the  arrears of  track renewals.      As   the   
hon.      Members would have noticed, the  
allocation of funds for 'this purpose in  1984-85 
has been stepped up to Rs. 350 crores as 
compared to Rs. 290 crores in 1983-84 and Rs. 
247 crores in 1982-83.   As the percentage,    
the expenditure proposed for 1984-85 is 42 per 
cent more than the actual expenditure in  1982-
83.  In physical terms,    as against an actual 
achievement of about 1900 kms of track 
renewal     in   1982-83,  the    target    for 
1983-84  is   2100  kms  and   that       for 
1984-80, 2500 kms. Heavier track structures 
with 52 Kg. rails and concrete sleepers  with     
elastic fastenings    are being  laid   on   
important   routes.    On sections having traffic 
density of over 20 GMT, even 60 Kg. rails are 
being laid.      Concerted     efforts     are  being 
made to secure  higher     allocation  of funds 
and increase the    pace of track renewals still 
further. 

Dr. Adiseshiah referred to the Railway 
Reform Committee's recommendation 
regarding the contribution to the Depreciation 
Reserved Fund.      In 
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figure of Rs. 1110 crores mentioned by him,   
Rs.   850   crores   was   to   be  contributed by 
the Railways and Rs. 260 crores was to come 
as a subsidy from the General Exchequer. The 
Railways have gradually stepped up their con-
tribution  to  the  Depreciation  Reserve Fund 
from Rs. 220 crores in 1980-31 to Rs. 850 
crores in, 1983-U4. The     same level has been 
retained in 1984-85 also. Sir, I am grateful to   
my hon. friend, Mr. Nigam, who initiated the 
debate in this house and who also spoke       on 
the same aspect and supported us by saying 
that the Planning Commission should make 
more allocation for this work.   Sir, some of 
the hon. Members have commented adversely 
on        the pace of implementation of the 
Railway Reform Committee's 
recommendations. I would like to assure the 
hon. Members   that  there   has  been   no   
wilful delay in  the implementation of these 
recommendations.       Several   of   these 
recommendations        involved and the 
consultations  with   other Departments and   
Ministries   of   the     Government. More   
important,     they  also   involved heavy 
financial outlays.    It is in this context that it 
has been mentioned is the Budget Speech that 
we are awaiting eagerly the report of the 
Railwaj Reforms Committee in regard to rais-
ing of the massive resources required for 
development  md rehabilitation on the   
Railways. 

Sir our friends, Shri A. G. Kulkar-ni and Shri 
Hanumanthappa referred to  the  conversion     
of  the  line  from Miraj  to Bangalore. The 

survey 7 P.M. has been carried out and the re-
ports  are under     examination. The decision 
on the conversion project will be taken after 
the completion of the examination  and     in 
consultation with the Planning Commission.     
Our endeavour is to see that it is taken in the 

Seventh Plan. 
Shri A. G. Kulkarni raised a point 

regarding the transfer of Miraj-Pune line from 
South Central Railway to the Central 
Railway. The entire question of 
reorganisation of railways is currently being 
examined by the Railway     Reforms   
Committee.    The 

demand of transfer of Miraj-Pune line from 
South Central Railway to the Centra] 
Railway has also been referred to the 
Committee for their consideration. The report 
in the matter is awaited. 

Sir. some Members complained about the 
lack of participation bv the minority 
communities at all levels in the railways. 
There were also complaints regarding 
discrimination in the matter of appointments 
and promotions against members of the 
minority communities and Scheduled Castes 
and Scheduled Tribes. 

In the matter of reservation of jobs in the 
Railway services the Ministry of Railways is 
following the instructions issued by the 
Ministry of Home Affairs and the directive 
given by the Prime Minister. The railways 
have been instructed on 1-6-1983 that in the 
Selection Boards for recruitment to, Grade 'C 
and Grade 'D' posts, in addition to a Member 
from SC/ST community, they should also 
include one Member from the minority 
communities. A cell is already functioning in 
the Ministry of Railways to oversee the 
implementation of the reservation rules. Sir. I 
have also given an assurance to this very 
effect on the floor of this House. During the 
last debate on the Supplementary Grants 
some Members expressed the apprehension 
that the official members will not be able to 
protect the interests of the weaker sections. I 
have made a commitment to this House that 
invariably there will be non-official Members 
selected who will be able to guard the 
interests of the weaker sections and the 
minority communities. 

Sir, Shri Ajit Kumar Sharma mentioned 
that the North East Frantior Railway have 
systematically ignored candidates from local 
areas like Assam, Arunachal Pradesh and 
Me-ghalaya in the matter of appointment on 
railways. I would like to inform the hon. 
Member that separate Railway Service 
Commissions have been set up in different 
regions in order to meet the aspirations of the 
local per- 
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sons. In fact, the Railway Reforms Committee 
has not accepted this but we have not agreed 
to their suggestions. What I mean about the 
Railway Reforms Committee recommenda-
tion is that they have observed that a Service 
Commission on the basis of a State or region 
would not be proper. But looking at the 
feelings and the sentiments expressed bv the 
hon. Members time and again here and the 
feelings outside we have not agreed to such 
suggestion and the Government is keen about 
the sense of involvement and sense of partici-
pation by other regions. It is therefore that the 
Commissions have been established in every 
region. 

Sir> some Members referred to the 
inadequacy of the quota allotted to Hubli on 
the Mahalaxmi Express train. Hubli station is 
already provided with a quota of berths in 
various classes including 66 in the Second 
Class 3-tier by the Mahalaxmi Express train. 
It has, however, been decided that with effect 
from 1-4-1984, additional 72 berths quota in 
the Second Class will be transferred from 
Southern Railway to South Centra! Railway 
to be distributed to the various stations on 
their system on the basis cf requirements. 

Then, Sir, some hon. Members referred to 
police personnel travelling without proper 
tickets in reserved compartments in upper 
classes causing inconvenience to bonafide 
passengers. The question of ticketless and 
irregular travel by police personnel has been 
engaging the attention of the Ministry of 
Railways and the Ministry of Home Affairs. 
Instructions have been issued to the railways 
that police personnel detected travelling 
irregularly in trains should not only be 
charged like other ticketless passengers but a 
report should also be made to the concerned 
Inspector General of Police who have been 
requested to take suitable departmental action 
against such officials.    The Min- 

inistry of Home Affaira have also suitably 
addressed the Slate Government in the matter. 
Shri Hanuman-thappa referred to non-
providing woollen uniforms to Parliament 
House canteen staff. Sir. as per tie existing 
dress regulations on the Railways, all stall 
working in static departmental catering units 
are supplied with one woollen jersey once in 
two years. The staff working in the Parliament 
House canteen are also entitled to the same. 
As per the revised dress regulations which 
will come into force from the ensuing 
summer, bearers and other class IV staif 
working in the Parliament House canteen will 
be entitled to one set of woollen uniform and 
one woollen jersey once in two years. 

I must make use of this opportunity to 
mention that there has been a dissatisfaction 
also among the Station Masters, the Guards 
and others who have been complaining about 
the uniforms. We have told the Adminis-
tration when we spend so much of money, 
they should see to^the comforts and see that 
proper uniforms are stitched so that the Stall 
look smart so that it is convenient for them to 
perform their duty. 

About catering service, many Members 
have criticised these services on the Railways. 
I am aware of the extent of dissatisfaction. I 
do not want to give any excuses or 
explanation. There are problems when such a 
large number of passengers travelling over 
the length and breadth of India have to be 
served the meals, to satisfy their individual 
tastes. But I accept that clean wholesome 
food has to be given to the passengers, and 
that is our responsibility. I also   accept that 
whatever steps we have taken so far, have not 
been adequate. Unless we get professionally 
trained cooks, bearers and managers, things 
will not improve. That is why we are thinking 
in terms of a separate corporation, managed 
by professionally trained staff.   I concede it 
will take some time.. 
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But till then, I can only promise that 
inspections will be* intensified and ac-
countability for inefficiency I introduced 
both in respect of departmental and contract 
catering services. 

It has not been-possible far me to touch 
upon all the points raised by the hon. 
Member. But this demands and also their 
suggestions have been duly taken note of and 
it will be our endeavour to implement as 
many of them as is practicable within the 
constraints  we face. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): Including the points 
mentioned by me for which officials have not 
given you the typed reply. 

SHRI C.K. JAFFAR SHARIEF: I thank 
the hon. Members and to you for giving me 
this opportunity to intervene and rest of the 
points which have not been covered by me, 
will be replied to by my senior colleague 
tomorrow.    Thank you. 

 

THE VICE-CHAIRMAN     (SHRI R. 
RAMAKRISHNAN):      The   point is, 
there should be co-operation from all 
sides. 

 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): Only when there is co-
operation, the Parliamentary democracy will 
be better run. Now( Shri Ramanand yadav. 

 

 



 

The debate will be resumed tomorrow. 
The House stands adjourned till 11 a.m.   
to-morrow. 

The House then adjourned at 
eleven minutes past seven of 
the clock, till eleven of the 
clock, on Thursday,    the 8th 

March,  1984. 
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